$475 Demands ;or Grants

Shri V. P. Nayar (Qulon): What
about the Rehabilitation Ministry? It
appears from what you have read out
that the Rehabilitation Ministry is also
to be blamed

Mr. Speaker: As for the Rehabili-
tation Munistry also, in view of what
has been stated by this one officer—it
18 not that a ‘bundle’ of officers should
come here—the Rehabihtation Minis-
try, I am sure, will take note of this
fact and act according to it If, 1n
spite of 1t, they commit a lapse, a
swmlar one, next time, the hon Mem
ber 18 alert, and he can always bring
1t to the notice of thus House

*DEMANDS FOR GRANTS—contd
MmvisTrRYy oF Heavuta

Mr. Speaker The House will now
take up discussion of the Demands for
Grants Nos 47, 43 49, 50 and 119
1elating to the Ministiv of Health As
the House 1s aware, 2 hours have been
< lotted for the Denmands of this Minis-
try

There a1e 4 number of cut motions
to thos¢  varsous Demands Hon
Members may hand over at the Table
within 18 minutcs, the number of the
selected cut motions whih they pro-
pose to move 1 shall treat them as
moved 1f the Members iIn  whose
name, those cut motions stand are
present 1n the House and the motions
are otherwise 1n order

Personaily, I am in favour of allot-
ting the largest amount of ime for the
Minstry of Health, but somehow the
Sub-commuttee which sat over this
matter—it has given 101 hours for the
entire Budget—has been a httle frugal
with respect to the Health Ministry
All the same, 1t 15 not for me to decide
that, it has been accepted by the
House.

1 shail give preference, first of all,
to doctors, then to lady Members and
then to others
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Shrl Easwara Iyer
What about lawyers?

Myr. Speaker: I shall call Shm D S.
Raju firat

Demanp No 47—MiNisTey or Hzavra
My, Speaker: Motion moved

“That a sum not exceeding
Ry  7,66,000 be granted to the
Presmudent to complete the sum
necessary to defray the charges
whuich will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Ministry of Health’”

Demanp No 48—MeEpICAL  SERVICES

Mr. Speaker: Motion moved.

“That a sum not exceeding
Rs 22643000 be granted to the
Pr¢sident to complete the sum
neccssary to defray the charges
which will come min course of pay-
ment during the year ending the
$1st day of March, 1958, 1n respect
of ‘Medical Services'”

Demanp No 49—Pueric HeaLms
Mr Speaker. Motion moved

“That a sum not exceeding
Rs §35,30,000 be granted to the
President to complete the
sum necessary to defray the char-
ges which will come in course of
payment during the year ending
the 3ist day of March, 1858, 1n
respect of ‘Public Health’”

Demanp No.  50—Miscrrranzous
EXPENDITURE UNDER TRE MINISTRY OF
HeaLTR

Mr Speaker: Motion moved

“That a sum not exceeding
Rs 60,56,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of pay-
ment during the year ending the
31st day of March, lssa,mrespeet
of ‘Miscellaneous
under the Minustry of Heal

Demaxp No  119—CArrraL OUTLAY OF
™ MINISTRY OF Hzarma
Mr. Speaker: Motion moved.

“That a sum not exceading

Rs. 5,80,68,000 be granted to the

{Trivandrum),

*Moved withwth: recommendation of the Pregident
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[Mr. Speaker]

President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1958, in respect
of ‘Capital Outlay of the Ministry
of Health’.”

Shri D. 8. Raju (Rajahmundry): I
would like to make a few observations
on some of these health problems,
which, 1 think, should be tackled and
solved on a national emergency basis.
I do not say that these problems are
not within the awareness of the pub-
lic and the responsible authorities, but
I would only like to suggest that they
should be tackled more urgently and
more efficiently.

With regard to medical services, we
are aware that all over India, from the
Himalayas to Cape Comorin, almost
all the hospitals are overcrowded.
There is a shortage of doctors, nurses
and midwives. For a country like
India, with a population of about 380
million, there are only 70,000 qualified
doctors, 24,000 midwives and 24,000
nurses. In spite of the fact that a
host of other unregistered doctors
were functioning during this influenza
epidemic, we had a lot of difficulty in
controlling this epidemic. That 1s
because we are short of doctors and
nursing services.

On a rough estimate only one
doctor 1s available for about 6000 to
7000 people whereas in foreign coun-
tries, it works out to one doctor to
about 2000 or 1500 people.

Under the Second Five Year Plan,
we have proposed to start about 6
more medical colleges. Without ask-
ing for more money, I would suggest
that existing hospitals can be expand-
od to quite a good strength. Also a
few more hospitals could be started.
After all, doctors cannot be manufac-
tured by spending a lot of money on
buildings alone. It is not the brick
and cement or the stone and lime that
could make doctors. We want experi-
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So I would suggest that we can save
some money by cutting down on this
capital expenditure in the construction
of buildings and all those things, We
can rent, if necessary, quite 8 number
of buildings in most of the cities. They
could be utilised for starting new
medical colieges. Therefore, by sav-
ing some money we can
easily expand the existing medical
colleges as well as start new medical
colleges under the Second Plan.

Then there is the guestion of de-
urbanisation. You are aware that
urbanisation and industrialisation are
creating for us a number of problems.
Ours was an agricultural economy for
centuries. Now people are migrating
to cities in larger and larger num-
bers. They are congregating in in-
dustrial areas so much so that we
are finding it difficult to provide for
them food, accommodation, medical
facilities and other conveniences. Quite
a number of these people come from
villages. They are quite illiterate and
they come without their families, so
much so that after coming to the
cities their morals also have dropped.
That creates for us another problem.
So de-urbanisation is a very urgent
question which requires constant atten-
tion from our leaders and statesmen.

I think there 15 a lot of truth in the
saying of great men ‘back to the vill-
age'. Even Mahatma Gandhi had said
that if villages perished, our nation
perishes. There 1s a lot of truth in
this, because after all we have lived
for centuries in villages and we have
been revitalised and re-energised from
the natural surroundings of villages.
It is not for a tropical country like
ours to so suddenly change from
village, agricultural economy to an
industrial economy. We should be
slow and cautious.

Next 1 would refer to the question
of import of drugs. We are all aware
that we are spending about Rs. 30 to
Rs. 40 crores on the import of foreign
drugs. 1 admit that some of these
drugs are quite useful gnd efficient,
but as a medical practitioner for a
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flumber of decades [ would like to
suggest that quite a number of these
drugs gre not necessary for the treat-
md diseases. They might be put
to a few dozens. Probably, it
a committee could go into this and
find out what are our essential re-
quirements in respect of foreign
drugs, we can save a lot of foreign
exchange also.

Another point is about the Hindus-
tan Antibiotics Ltd. This company
has been stated to produce penicillin.
It has gone into production about
two years ago. But still it is not
able to meet all our requirements of
penicillin. Penicillin, after all, is a
very very useful antibiotic. If more
energy, more vigour and more en-
thusiasm had been put into the orga-
nisation, I think it should have been
able to meet our requirements by
now,

Also production of streptomycin
and chloromycetin, which are very
useful antibiotics, could be achiev-
ed by an extension of the same pro-
cess. This production of the two valu-
able antibiotics should have been
started by now.

Then I come to anti-malarials
which have been dumped into India in
vast numbers. Paludrin, Daraprim,
Chamoquin etc. all these drugs,
agree, are quite efficient, but we
should not forget our old quinine
which has stood the test of time for
the last 300 years. It is still a basic
remedy in the treatment of malaria
and in the preparation of s0 many
contraceptives and anti-ceptive reme-
dies, It is a thing which Government
should take in hand and encourage.
Almost all the hill stations in India
can produce a lot of quinine.

Suppose something happens—as
happened with regard to the Suez
crisis—and we are not able to get our
foreign stock. Then we will be in
trouble. So I would suggest that we
should revise our policy of relying to
much upon foreign drugs for most of
these anti-malarial or  aynthetic re-
medies. I would suggest to Gov-
snment to pay more attention to
the production of quinine and en-
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courge the lue of quinine by medical
practitioners, government hospitals
ete.

DDT is another product which is
very very important in the anti-
malarial and anti-mosquito campaign.
We have got a factory in Delhi. But
it produces only about a ton a day
whereas our requirement for the
whole country is about 10 tons a
day. We should hurry up with the
production of this insecticide which
is such an important and essential
material for anti-malarial purposes.

Then there is the question of sales
tax on drugs. There is an urgent
necessity for a revision of the sales
tax policy with regard to drugs. At
present, there is some  harassment
caused to chemists, druggists and also
some medical practitioners who have
got to keep a daily account of these
things, by reason of the attitude of
the sales tax officials. I would hum-
bly request Government to. take this
matter into consideration and afford
relief to the people concerned.

Medical research is very very im-

_portant item. Under the present con-

ditions of our life, as a direct conse-
quence of the effects of our civiliza-
tion, we are getting more and more
sick. Not only we, but everywhere
in the world, people are getting more
and more sick. The stress and strain
of life, the competitive existence from
birth to death, the problem of finding
bread and butter—all these things are
produced by our civilisation. In fu-
ture also, we are bound to get more
and and more sickness.

Diabetes and blood pressure are the
direct consequences of the present
civilisation. I would call them twin
sisters. There is increasing morbidity
on account of these two diseases in

almost all countries, including
America.
I would suggést that a aepante

section or branch should be opened in
the All Indn Institute of Medical
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attract and give facilities not only to
our talented young men, but doctors
from all over the world should be
encouraged to come and do reach on
some of these very important and
urgent problems.

Regarding some of our ancient sys-
tems of medicine, ayurveda and un-
ani, I have great respect for them. In
ancient ayurveda, tuberculosis was
described in detail Gold was sufggest-
ed as a remedy for it about two thou-
sand years ago Even now, in spite of
antibiotics, we are occasionally com-
pelled to use Myocrysin and Sanocry-
sin. These are preparations of gold
for the treatment of tuberculosis I
would suggest that due attention
should be given to research in ayur-
veda and unani

You will have seen from the papers
that theie 1s a new drug found out
called Rauwolfia Serpentina In ayui-
veda, 1t 1s called Serpagandhy Ths
has got a very good name latesy 1n the
medical profession Out of this, they
are able to manufacture alkaloids
which are very good for the reduction
of blood pressure They are also good
for mental diseases These alkaloids
serpasil, Rescerpine etc of serpentina
~have become very very useful re-
medies

D. S. Raju: Alkaloids are not
not made here

Shri D. 8. Raju: The raw products
are gerown here,

Shri D. 8. Raju: Alkaloids are not
manufactured in India. It 15 a highly
technical process, The raw products
are grown in India on an extensive
scale m almost all the hill regions.
I would like the Government to take
serious note of this industry.

We have several programmes in
the country: National Malaria Con-
trol programme, filaria control pro-
gramme and TB control programme
and Leprosy control programme, and
many others. They are well thought
out. Funds have been allotted for
these schemes but I feel that they
are not suficiently large. I know the
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real difficulties of the profession and
the people and I suggest that the
Finance Minuster should be more
generous m allotting funds fo some of
these important items. Malaria takes
a very heavy toll; fifty mullion people
are affected every year. You can
imagine the extent of the damage and
the loss to the country by this one
dreadful disease.

It 18 true that the Government by
1its preventive methods have protected
about ten crores of people and given
mass treatment to about half a milhon
people It 1s good but still much
more has got to be done on this mat-
ter During the last war allied planes
with sufficient quantity of DDT
sprayed certain whole areas and com-
pletely eliminated this discase and
other mosquito borne diseases It was
extia-ordinary how they can spray
those areas and kill these mosquitoes
I wonder 1f our Government could
take this measure by spraying these
ai1eas with DDT from planes

Then, about this TB conirol pro-
gramme We have got only 24,000
beds all over India which 1s made-
quate Some of the verv good rem
dies streptomysin and INH, a synthé-
tic product—are beng very effective.
In fact, some years ago cases which
were considered incurable, patients
in advanced stages of TB, are very
well controlled by streptomycin and
INH Efforts should be made to
manufacture some of these products
on a sufficiently large scale m India.
It 13 not possible to depend upon
foreign sources for any length of
time, especially for essential drugs.
We should take note and create maxi-
mum facilities and give maximum
allotment for the production of these
things in Inda

Then about the leprogy clinics.
Some institutions are domg very good
work: Mashatma Gandhi Memorial
Trust, Ramakrishna Mission and
Kushta Nivarana Sangha Mission
lepers. There are about two million
lepers and it is very difficult to col-
lect these lepers in different asylums
and give treatment to them. Sulphone
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drugs latterly are very effective and
even very advanced eases are marvel-
lously cured in about a year or two
years' time. They are very cheap
also costing about two annas per day
per patient or even less One tablet
costs half an anna and two or three
tablets would be ample Even patients
in advanced stage previously thought
incurable, have made remarkable
recoveries if they swallow these tab-
lets for two years or so. It 1s
one of the recent advances in Medi-
cine of which every scientist can be
proud and every doctor happy

Demands for Grants

Shri Feroze Gandhi (Ra: Bareh)
Can 1t be used for flu also?

Shri D. 5. Raja: No Sir The
remedy should not be more drastic
than the disease itsclf as in the case
of flu Leprosy which 15 claiming
and disabling about two million
people 1n India is a curable discase
and can be tackled easily and effect-
wely” The influcnca epidemic  has
affected the lives of so many people
There i1s no necessity to get unneces-
sarily panicky about the disease
After all, it has been there .n almost
all the counirics 1n an endcmic form,
occasionally it sprouts mn an epidemic
form It takes only three or four
days and there 1s some fever and then
probably it leaves We should not
get panicky over such a mild disease
The Government 1s trying to prepare
some vaccine in the Coonoor research
laboratories 1 do not know how far
1t will be effective or useful because
the virus changes its nature fre-
quently If we find out a cure for
one type, 1t changes itself mto another
type by changes in mutation and this
vaccine may not be useful I would
ask the Government not to waste so
much money and to go cautious about
the preparation of the vaccine

I would refer to family planning
before I conclude We are multiply-
ing very rapidly and every year five
million more people are added. While
the birth rate has increased, the
death rate has fallen and the average
expectation of life has increased.
That means that there should be more
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too(" accommodation, travelling facili-
t1e8’ medical and other amenities
At this rate, by the end of the cen-
tury® our population, 1t has been cal-
eul;;ted, will be double the present
18, 74 crores Could we magmne
country like ours expanding so
x,apxdly‘! Could we be able—to pro-
v1d® for the 78 crores of people? We
0uld take stock of the situation and
gt more prominence to family plan-
nn€ It should be done on a very
enthus:astlc and vigorous scale Every-
bocly should take interest in this, not
onl¥ the Government but voluntary
anisations and ammost all the
lm(.lhgent people of the country
< c:uld become aware of the seripus-
nes® of the problem and try to tackle
waew To the next decade. thus nros
bl will probably be unmanagable
d uncontrollable and there would
be & cause for regret

The Second Plan prowvides four
crfres for famuly planning I hope
ntense research wi'l be done and

ntraceptive and other methods will
be found out

I have no complaint against any-
e except that we are not going
sth such zeal and enthusiasm that
would like to see m the implemen-
tahon of the programmes If you do
, our desire for a welfare State
W4:»uld be much nearer than expected

Shri Easwars Iyer: Sir, I do con-
c‘,de the competency of doctors and
women to speak on this subject of
pealith

Mr. Speaker: Patients also

Sardar Hukam Singh (Bhatmda)’
ge 15 not n any of these categories

Shri Easwara Iyer: In fact, I have
suffering from a certain amount
o’ fear complex as to whether I am
e right person to speak on this sub-
gsct of health but a look at my hon
ffiend in the Treasury Bench on the
othe'r side gave me some sort of
,ssxstance

Coming to the subject of health, I
o, desirous of pointing out as a lay-
gan, as a lawyer layman, if I may
§AY 80 with all respect, as to what I
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think should be the programme for
the development of our national
hesith. I bestowed serious attention
on the report of the Ministry of Health
for 1956-57, and I cannot deny that
we have made some progress in the
matter of health. But, to me it appears
that regarding certain aspects of the
matter we have to make a different
approach, particularly regarding the
question as to how we should tackle
the problem of disease.

Tackling the problem of disease
falls under two main heads. We
employ drugs which are preventive
or curative. So, diseases are either
prevented or cured; there is no third
way of dealing with a disease. Pro-
bably, the conservative cynic might
be tempted to say that there is a
third way, tackle the disease by an-
other drug, and that is by death; that
is, by the non-application or wrong-
tul application of the drugs.

On the question of drugs the science
of medicine has, I understand from
the hon. friend on the other side,
made strides of progress during the
last two decades Certainly so. Anti-
biotics like penicillin, chloromycetene,
tetracylin and all such things have
come to effectively combat the dis-
eases.

But the question still remains, Sir,’

as to whether these drugs, these
essential Ife saying drugs are avail-
able to the ordinary poor man. The
sale of these essential drugs are still
in the hands of private business, and
,when a patent medicine in the name
of Lederle, Parke Davis or Sharp and
Dhome come for the first time in this
country, we find that they are offered
for fanciful prices. I remember a time
when penicillin was first marketed.
Then it was not available for even
Rs. 80, that is in 1850 or 1851. When
chloromycetene first came into the
market, it is very useful for typhoid
and various other ailments, it was
not available for less than Rs. 100.

Still we find that the sale of these

ous firms offering them at compete-
five prices, we find, as a matter of
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fact, that these drugs are not avail-
able for the common man, or the
ordinary poor man.

Shri D. 8. Raju: It is only one
ripee now.

Shri Easwars Iyer: I certainly”’
know that. But, when these drugs
are out of stock, when at times of
necessity like the influenza epidemic
or other times a private businessman
can find a way out of the situation by
concealing the stock and boosting up
prices, these drugs are not avajlable
to the poor man.

So, I would suggest, as a matter of
constructive suggestion, to our Health
Minister that he must have some sort
of a control over at least the sale of
these essential life saving drugs. He
might answer me by saying that we
have got the Drugs Control Act. But
the Drugs Control Act has no control
over the sale prices of these essential
drugs. What I am suggesting 1s that
at least with respect to these essen-
tial antibiotics they must develop a
public sector. If that is not possible,
in the alternative I must say that we
must have a control over the priees
of these antibiotics, otherwise the
common man who is asked to elect
between cure of the disease and death
has no option.

When 1 am on this question of drugs
I am tempted to say that in this
country we have various laws. Of
course, spesking as a lawyer 1 am
saying that we have a number of
laws to control the quality of drugs
and the standard of drugs. But, I do
not know as to whether this Drugs
Control Act provides for testing the
components of every medicine that is
marketed, and also the efficacy of
the medicines for the purpose for
which they are advertised. We find
that products are marketed professing
to cure so many things. These pro-
ducts come forward with a good load
of literature and the suffering man,
unhelped by the professional man,
reading these advertisements con-
cludes that he has found a panacea
for all his allments. We' find that
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these advertisements proclaim to the
world that the product is a simple
remedy for all ailments. Have we
got @ law, or have we got the machi-
nery to test the components of each
drug that is being marketed to see
whether they are really efficacious for
the purpose for which they are adver-
tised?

1 remember to have read a law in
America, a Federal Law. I believe,
whereby 1l 1s provided in America
that before any drug is patented and
put into the market that drug must
be submitted to a central research
laboratory, a huge laboratory the
kind of which we cannot afford to
have, where these drugs are tested.
The research workers there examine
the details of the advertisements of
the drugs to be put forward m the
market, and see whether they are
really applicable for the disease to
which they are to be applhied. This
1s what they do. If the research
wor kers come to the conclusion that
these drugs are spurious, then they
ui¢ not allowed to be marketed n
New York. There 1s a proviso, and
that 1s the hard part of the job The
proviso says, even if they are found
to be spurious and unfit to be mar-
keted 1n New York, if those goods are
marked “for export only”, then they
can be exported. We find some of
those medicines coming here and
widely advertised

So far as these Knox products are
concerned, we find a lot of advertise-
ments coming out, lhke cystex for
kidney troubles, mendaco for asthma,
hynox for blood pressure......

An Hon. Member: Okasa,

Shri Easwars Iyer: I have only
come to the Knox products. These
things are not allowed to be sold in
New York In fact, this medicine
mendaco can be sold in New York
only with the caution administered
that it is dangerous for children under
seven years and cannot be adminis-
tered to T.B. patients. I do not know
how many of our professional men
know that. But we find sometimes
this mendaco for asthma and bynox
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for high blood pressure prescribed by
various doctors. I am not disputing
the efficiency of professional men,
but sometimes these men do prescribe
these things as though they are
effective remedies

The question is whether we can
afford to have a central laboratory
and prevent the mmport of these
goods, otherwise America would find
that India 15 a good place for selling
her spurious goods I would respect-
fully submit that we can effectively
check them if we can make a law
whereby it is said that any drug
which cannot be sold in America can-
not be mmported at all; if it 1s mark-
ed “for export only”, it should not be
mmported at all This 1s one point
which I would respectfully submut
before this House for the considera-
tion of the hon Mnister for Health.

I have so many aspects of the
matter to deal with., but for lack of
time 1 cannot deal with all of them.
I have to deal with the question of
publhic health, which 1s of utmost
importance Here we deal with the
preventive side of the disease We
have got so many commplaints regard-
ing the manner 1in whach the problem
of public health is tackled In our
country, the most important aspect of
public health 1s the problemn of fresh
water In fact. ;n the coastal lines
of Kerala State, we find water every-
where, but not a drop to drink So,
I would request the hon Mmaister to
pay some attention to the matter of
fresh water problem m/K_erala State

Then, there 15 the question of sub-
sidy for the control of leprosy in
Noornad in Kerala State. We have
got a leprosy colony and I understand
this year there 1s no subsidy given for
that centre. I would earnestly request
the hon Minster to consider the
claims of this leprosy colony. This 1s
one of the biggest leprosy centres in
South India.

1 have also to point out that the
system of traming auxiliary nurses
and midwives needs a complete reor-
ganisation. The target figures show
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that we must have at least 6,000 peo-
ple of this kind before the end of the
Five Year Plan, but we find that very
little personnel being trained. We
must exanune the reason why we are
not getting enough trawnees. My sug-
gestion is that it is because the payis
very low and the medium of instruc-
tion 1» English 1 find in most of the
States the medium of mnstruction is
English and women, who have passed
out of the fifth or sixth standard and
who are being tramed as awxilary
nurses, art not able to follow the
Jecturcs that are given Therefore, 1
carnostly 1equest the hon Minister to
cons der the problem of traming of
auxilury wux ¢s and midwives and to
give more . ntve lo the trainees

With rcgaud to the indigenous sys-
tem of maodicine, which has been
referred to by the hon Member who
spokc l: t I must .av with respect
that thc allopithic doctors have deve-
loped a ar* of allergy towards avur-
vedic v.ad hak ms or homoeopathic
doctors Thi~ allergic attitude towards
the ind'genous  system  of medicine
shou d st3p There 1s need for more
collabora.:on between them and the
Minstry should provide facilities for
collaboration and consultation between
the ayurvedic doctors or hakims or
sidha vaids and the allopathic doctors.
I am told in China there is an aca-
demy of Chinese medicines to develop
the indigenous systems of medicine I
am also told that even the best allo-
pathic doctors who have got special
qual-fications and who are specialists
go there and have consultations, dis-
cuss matters and find out the efficacy
of the indigenous medicine. The need
for standardising and testing the
quality of ayurvedic medicine is also
there. I do not deny that. h

There are spurious drugs in ayur-
wveda also coming up in the market
powadays. We have to test whether
they conform to the quality or can be
affective for curing the disease it pro-
temes {0 cure. As s mastter of fact,
justences are not lacking. We find
ihat in ihe market—] am only citing
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an example—~there iz a8 rasayanam
from the south called karumkorangu
rasayaram, which is said to be an
extract of the elements of the black
monkey. But from the quantity of
this rasayanam that has now been
maketed, I think that if there is any
element of the monkey mn the rasa-
yanam, the whole species would have
been extinet by this time.

Mr. Speaker: Nobody takes excep-
tiun on the ground that it is cruel to
animals,

Shri Easwara Iyer: I am not ‘aware
of it The glands or the adrefals of
the monkcy are supposed to be the
component parts of the rasayanam I
do not want to elaborate it.

Regarding anishtams and asavams
also, we find that their important com-
ponent parts are honey and other
costlv medicines These are being
marketed with jaggery water  In the
kastur: rasayanam also, we do not

* find anv kastur: or any eclement of

musk These are the spurious drugs
that are marketed and the suffering
man 1s really cheated So, even with
respect to avurvedic medicines, 1
would say that we must have control
over them, test the quility and <tand-
ard of the medicine before they are
allowed to be marketed. Not to
speak of the navaratna kalps which
contains the extract of nine gems and
which 1s marketed for Rs 2. I do not
want to enter into details because of
want of time. I only say that while
the nced for collaboration between
ayurvedic and allopathic doctors is
very high, there is also the need for
standardising the quality of the medi-
cines.

I want to invite the attention of the
hon. Minister to the problem of ayur-
vedic doctors in our Btate, where It
cannot be denied that this system of
medicine is highly developed. But
we have not got the facility for
resesrch work or post-graduate work.
So, I would request the hon. Minister
to consider the clatmg of Kerala State
regarding ayurveda.
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Agnrin, there is one branch of Ayur-
veda which has not come up for dis-
cussion or consideration, namely, the
system of bone-setting in our place.
We have got experts in bone-setting.
I have come across cases of bone-
setting successfully done by these
experts where allopathic doctors have
failed ‘miserably.

Mr. Speaker: In Puthur in the
Andhra State also it is there.

Shri Easwara Iyer: These peaple
are not encouraged. I am told they
are proceeding on some scientific
basis, probably handed over to them
from gcneration to generation. They
have made a good deal of study about
this matter and they are experts in
the line; I would submit that this sys-
tem, particularly bone-setting with
massaging, should be encouraged. In
the allopathic system, bone-setting 1s
done by putting the bones together
and keeping it at rest for a number
of days; this sometimes fails These
experts, I am told, do the bone-
setung and do a little it of o1l mas-
saging This method of bone-setting
is very remarkable ‘These things
which are available are escaping the
attention of our Health Ministry.

Regarding control of malaria and
filaria—of course, my hon. friend said
1t is control of malama, what we want
is total eradication. It is not merely
control. We have reached a stage
“when we must say that India is no
longer suffering from malaria, so that
there need not be a control over
malaria In fact, the World Health
Organisation is extending its help for
the eradication of Malaria. As regards
filaria, I must say that my State has
not got the help which the people of
that State deserve. In Shertalai and
other places, we find filaria in abund-
ance.

Before concluding, I must make an
earnest appeal to the members of the
medical profession. I should not be
misunderstood when I make this
appeal to them. This is one of the
noblest of the noble professions. We
do concede that But, they must
engage themselves as citivens of India

27 JULY 1987

Demands for Grants 5492

with the responsibility which has
been thrown upon them in a spirit of
self-sacrifice, and serve mankind and
be prepared to go to the villages and
rural parts without caring for the
remuneration that they may get and
try to build up India with good health
and prosperity. If they do so, they
will be remembered for generations.
I should say that among some of the
members of the profes:ion, pecuniary
considerations are even now prevail-
ing. That ;s why I am saymng that
the medical profession i1s one of the
noblest of the noble professions in
India for serving mankind and that,
they should realise. If the Mimster
of Health would agree to _provide
refresher courses for even the medical
men in the profession, by which they
are aga.n and agamn reminded of their
duties, I would say i1t will serve the
purpose.

1 have got so many points to stress.
I do not wish to take more of the
time of the House I will utilise any
other occasion that may come to me

for taking up this aspect of public
health.

Mr. Speaker: Shri Bbagwan Dm
Misra He is an Ayurvedic vaid. 1
called an allopath; I called a patient;
now I call a vaid

Shri Easwara Iyer: I am in good
health.

Shet B. S. Murthy (Kakinada-Re-
served-Sch. Castes): If every patient
is like Shri Easwara lyer, there is no
need for a health department to exist.

@t wo o fm (%vorw) .
WS Ny, @RW §yEw &
wtn areer feamr WY v, o,
g WIT Yo T WY WY w1 oA
21 wrew foawr N QA R
I & | O w4 fger
¢ fra¥ g7 ag St W omft 3 G
W AR TT Wawf @
o g T OqT AT AT T T
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[sr #e e Firg]
Qfrat *x frdor woit o woew faeay
orrerr €

orgr o A%k, T T W NI
& TR w1 wwew § x9 faey
¥ wreer e & oyl F Y ayw e
o w17 fear € aafy xo F o wft
WIEEFA N GTE 1 TF qW-
v weer 3 vt e Q@ oW w1 Wit
XY STE 7EY €Y Trar € | Sfiwr F wod
ares Fft w1 ST g W wefe
AT wreen g fx awrt, q@ wa WY
g TG ¥ 70w woft W ¥ w O
fer F Y 71 & Forer ot g7 W
fe 2w #Y 2y wOv w0 § fag
i wh g o fam &
W ST WA FE EEA§ INE g
q wlt awrt @ ATy WA g
W 7 o I7 W g I & g
;N ST AN e &0 wga
& &AL 77 A AT A AT Ay
g W& g A g A & fomy
I AT F7 TAT A TG
oft A & T3 A % e Aotk
Q@ XA F AT T AW T IY AR
AR K &

WH AT A 5 g 7% T
T T 779 § , g A% sfar @
TH § , TR OT T fangr
T WU TSI AT E ) g
MR M FAG T
ar wwe & ¥t aEver fafen
& AT T N | IA T geq
fermr % aga g =P 7 frar §
R 9% T & 0@ AW F 7
forr age gt vt 1 Sfwr
€ frm g gaey Sney W afes

A ¥ IqW AT FOw
Rpaowd g g1 ww
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wweqr & ailt ¥ @R it & B
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Ffrwg) N wengfe
wgET W wE N e T e
F &y az wrvar § e g <o & fag
Y w1 savy by e wfeg 1 Wy
g N o AN g A & 1 aged
awt FagsgRT AT AR £ 1 Sfew
g 3. & fr fafemn & g F
ferrt g 7 o ¥ i w fen
f& . T wernR W @ g
T I F T e FQT Fw oy
fafrfwm &1 st € 1 & == e
g fo wrar st dgey & avgifes, el
v g wht fafeen  cafent
o gt 21 agw A qaAn Ao
¥F W ay frarei § g v
¥ g A I ¥ I Ay el
T fafofwr 80 & 1 xw 7wk
% A fr arey geiifer qzfe &
fra angfefe sim feg ¢ oo &
frd a0 sy ot fer 1
¥ A W wg 7% # fr pey gl
Wivfrorqe @ et Wi
T ol Sfadiwwg ) Afew
N U w7 ey Ryt F ot
Q.zm’rvr wafedt &

:
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o fer qer § wg oft e -
fed & voi wedi w1 g ol woar
TR ! qgRt vwat frwewe
fed o® @1 vt ww wmamw
TR KTy SR T WA 1 &
Qft 't qeay fowr A § oY fir =0
WA oy wod F a7 3y wF F foerr
&1 o o Tl w3 wT
qwm g orar § W gadr fafwen
ogfr * Qrc omar § WX I e
& Oy faforfor T &

it gaeqr § W@ AW 67 g
wrawwar § fe o qar fafren
93 B woATY | ATHT ¥ WG T@0
T T T T At &7 44T 7 ey €,
I E & &9 {1 a7y ag wiww § vfws

¥t fafes ot A Safew

W TRYERATF U a® qC
Ay W Wit & fafor @ § s
QEWTAT AT §, TR HET O AEAY E
12 hrs.

& ag 1 ¥% Awar § fr dfewa wtfew
$E® TR Wagwgafezoy
srqfes fafeer sori, g gaifes
farezw @1 AT freew ot aeg 9@ ot
safae A 9% 1 § g XA oty
Y wAgEfEE T F O BT SETH 6
weZT %0 § 13 qg O & wT KT EwAr
§ s on qw & soRT W faf
st & grq a1 AT SAgT W
&1 T v e  Pafe ot
WV ATE A AR Y $TAW HHAT 6T
% | ¥ frae worr wiat § fie 7@ ad
TR I NAW F O w2 Famr ok o,
fer ¥ it ser o f | S R A
g farafou # o Wi g aw we faan
Tt wr e wrguies Pafet woed
Y fdiw sheanpr fiear a wifge |
& wy amwn wrget § v Salw weeTe R
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T 3@ fafcan sy WY gt %
sy faar war § | OF Ty
a6 §, cafer tw feew § 98 70 0
g 7Y §, dfew & gwwa § fr wC
o sTaTA feat war e, @Y 77 Afl
® a0aT £ )

“ft farfirra qurel 7 foad 5@
# forg anmrrTe & @ EgE wie T
# 1 9% qar 2 § U6 30 7 agf a% 3w
&1 awar § W fiewt safRmT % amaEr
F A s @UE | W A WEH
T TR § FAANE T
2 ¢, A wre W R faeaw fawmarg
i v F 37 9 Pl mara R S @
NTE{l, AHTAT F A WG § AT @Y
TS |

safee § wrgan g fe afz wie o
% wdfeE Fafre Jor € s
ZAT AR &, AT T WATAT W W
THIT & IR § 1A AW TS A
1@ T % fag sfa 3 f § woT a9
wragfew fafesr s $1 e &
¥ AT ¥ § IAT W T HY
WA AT AT ATEATE | I G
fee 7 a7 g8 W wEw W@ §, aafy
I ANTATE AL B AT WAL E
fez Wt W 7 vF unEles  faamew
AT & W 0% T W@ EngawE
wqife &1 . fom § &1 & AT
i:mﬁm#wﬁma’réngu )
g § age A wgEes fafeeneg
Wt W §, Tafe & v AT @
fi§ I & §1q A SHAGIT T e,
ag T Fea T T € 1 X8R F QW TE-
{faw fafemme w7 & fe s
# 7T § AW EIT WY AT FTA S
ferg e et &, o s et Frfveen-
wy & forg axg ww¢ wfes feod W
o AT o sy ) € © ) 17 e
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[=t o o fim) \
# & ag #¢ wg Twar § fe woer P NTEATE | 4T QR TGS T ST oy
0% | @ graw F wrdangy v @ g, &, Prere v § 9% § frofrges-
39 % afcormrerey ag fafesgr Sorret neft gt arvert €, 7€ Tw O fafniwr g
Fegfeara £t awdlt § Rt Sv A gAY wrar * 1 fad gw gA & Y, afeow &
FETRAT HT WA | ¥ gEd Wl & W g Oofy wwh

wgi aw fawarges w1 Ay 2
A T WIHE W AR, § T B gl
I IR & W9 Uy w7 AY I Ay
yafy & wio * wfaw 7 wfwra
AT a% 377 fowqrgss Far7 $Y gty
# fage o gt § for ot forr
O GHT i 2, f57 s g K e
WA Y =TT 1 AT A swAey
wrwAr Ay P& zrera @a o=
SR g 7 932 =l 91 gz gfaar
far &% 1 g47 & w1 fagedt ®
WA TG TH AT T B IR
& & 91 fyar swarofgw aifr
aufqw 7 wfis 4™ Ty 3 FF A
fr warar Az g g A A Er
wfiqs AT 7 W qEYTEAT S | AQ 2T
QS H Q) 71 7 9 g W mafa
foem s g

wa & g g a7 & 10 ¥ 38
®G WA g, (AET 990 i o
WAAT A2 A 61 2 | ZATL 30 7 TS
O aga S A ST T 2 YT g F wE
fodie w779 § 1 TR TR § SARAT
MW T/E q7 w21E q ATHT oA §
T & AR T OIE-AE §T qoiAa
g & &, for & wrewr Sy F o
fNrimfaiter @71 1 waaa W
MAzT o §, IuF a8 feur i € e
wfc 3= O T¥ow ., ww o, TE
WTWHE Sy ST & qq% W I | I
WY ¥ qwt WO F ¥ @ v am,
afew e farg el oy suavqr o arrw,
e F et frrmffd | seww s
W W TGO W1 QW I &

TEN WA § | 9 W RO TE  fiw 9w
AT Yuedr N A, wing
¥ sgory foe & wfrefes 755 QO
Y &7 g & 1 F W) e g fe
o R A2 g, P & cary w13 sfaw
Y & w7 W A I9ER wn
g 1 T § | O e 7 4y wrawaw
¢ 5 fgw oz w9 e § 3fee
T A2 | eard fafam ada 7 gafava
FF@ frad A gae ok qO-
oty gt &Y oy 7 Ay §, a4 fy AW
T Y A% § gl 7w
sfaesy 7 am & ag | F A @
argar 2 e oy QY 7 e aga
MATGF § N7 T fw vy ve s o
AEAF IIT 5T | FHIC MF UE
YT By AT7 WTTIR E AT Q7
sifafegmres fay mar &, afes feosft
Y ey i 7g & 5 3o Ton A1
AT/ | FIET AR FTAT GIATCE F A
AR AN e UnT AT 1P
TNT % ARETAE {TATET & W AW TR
@& g A g w g F
e 7T 7 qrgw w5 ag dfte
F oftey ¥ fawg & $YE Ty &t
1T W TR AT TH T A w3
fr §% & Ooft WY w7 & 7 @ W qUw
AT | X T ) A W e R
Toft A & fovamy wmd Rec . v @
fag frare, o Wi F9wrT ¥ ey
sy fe wr wfge, s @
it & g et &

o R ewrea wt gt @ frday
wen fis g ey o s s § 4
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fora oy wORTE U & g
ur §, It o w Py F Y qtaw
e qrawgwa § 1 wRdfos aw
gult 3 fafwenr  q@faat WY qoae
& Wi ¥ g sierew fear aEn afyg,
ool 7 & o W w3 F wrd
M

Mr. Speaker: Shri Dasgupta

Before the hon. Member begins, I
would lhike to say that I have receiv-
ed as many as 16 names. So far I
have been able to call only three. The
fourth Member 1s now in possession
of the House. Is it the pleasure of
the House that we may extend this
time by one hour? Two hours have
been allotted. Some people go by
economic considerations, but other
considerationg are also  necessary
The Sub-Committee have allotted 101
hours for the entire Budget but they
have g.ven only 2 hours for the Health
Muu-‘rv, and 2 few hours for the
M astry of Education I feel that
hereafter there must be a full day of
five hours for each of thesc subjects,
they are the nation-building services

Shri Radha Raman (Chandni
Chowk) Health 1s an important
subject

Mr. Speaker: Time after time,

cxternal affairs come up; that has
alreudy been accepted, on various
other considerations, that hag become
the order of the day But these other
matters which are really useful to
the public are thrown into the back-
ground

1 am sorry I did not bestow suffi-
cient consideration on this I merely
accepted the Sub-Committee's recom-
mendations But 1 shall extend the
time for the Mumistry of Health by
ane hour, whatever may happen with
reapect to the other Demands

;, Now, Shri Dasgupta Hon Members
may take ten minutes each.

These are like first-class pills of the
present day.
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Shrl Dasgupts, B, (Purulia): I am
a new spealter Shall I also have only
ten minutes?

Mr. Speaker: New speakers will
put everything into a nut-shell

Sbri Dasgupta, B.: I want to draw
the attention of the House, and espe-
caally of Government to the food
adulteration that 15 going on in our
country I think that is one of the
most vital problems, which has not
betn given the proper attention which
1t deserves.

Food adulteration has reached such
a stage in our country that practically
it amounts to slow poisoning of the
nat on or killing the nation or eating
mnto the vitals of the nation If we
are not alert, if we do not take ade-
quate measures to prevent this, iIf we
1gnore the 1mportance of this, then we
sha'l be a party to killing the nation;
we -~hall be a party to bringing the
nation to o« -tage where it wil be
imposs ble to have a healthy nation,
whatever be the type of food we may
take

It 1s needless to go into details
regarding adulteration of food. We
are eating from morming to evemng,
but I do not know whether we are
eating soapstone, or whether we are
eating arziman, or whether we are
eating particles of stones And there
are 50 many diseases prevalent, such
as diseases of the intestine, diseases
of the heart, and so on and so forth.
And there are so many medicmes, s0
many doctors, 80 many specialists and
so on; there are also the Herlth
Departments of the States and the
Health Ministry here But the adul-
teration is going on freely in the
country just with a view to bringing
profit to that section of the popula-
tion, for whom profit is the only
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the rice that they sell. They adopt a
very ingenious method for this pur-
pose. They put an iron pipe into the
rice bag, and then they put rice
around that iron pipe, but within the
iron pipe they put a few seers of
particles of stones; then, they slowly
lift up the iron pipe, and pack the
bags like any other bag. If anyone
wants to see the quality of the rice,
from the outside, he will see that the
rice is pure, and quite all right. But
when the bag is opened and rice is
spread out on the floor, it will be
found that it is a mixture of so many
particles of stones with rice. It is in
this way that we are taking adulter-
ated food articles.

I want to draw the attention of the
Health Ministry in perticular, towards
this because it is a very vital prob-
lem If we cannot prevent this, then
I am afraid that we shall not be able
to have a healthy nation, a nation
that can really deliver the goods not
only to ourselves but to the world as
a whole.

Even the laws that are in force in
our country arenot, practically speak-
ing, adequate enough to prevent this.
In other countries, I think there are
much more stringent laws than in
our country There should be a law,
and there should be some measures to
take adulterators to such tasks that
the punishment awarded to them will
be a sufficient deterrent for others.
In my opinion, food adulteration is as
bad an offence as killing a man. If
there could be the punishment of
hanging for a murderer, I see no
reason why there should not be
simildr punishments for that section
of the people who are indulging in
adulteration freely and killing the
nation every minute. I would urge
that there may be special laws in our
country which will enable us to pre-
vent food from being adulterated.
Let there be an assurance that we
can get pure food. Let there be such
axrangements that we can get pure
and healthy foods, so that we can
Hwve healthily and live long.
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1 now come t0 arrangements
the' medical treatment of the poor
The arrangements that are there
present are such that they can
taken advantage of only by
wealthy or by that section of the
ple that can afford. But if we go
the villages and see the comdition
the poor people there, we shall
that only five to ten persons out of
the whole population can take
advantage of those arrangements for
medical treatment.

We are speaking of Ayurvedic
treatment, and we are speaking of
various other kinds of treatments.
But what can the villagers do? The
villagers cannot afford to call a doctor,
to buy a medicine; he just cannot
afford it. If there are no elaborate
arrangements for giving free treat.
ment to them, it is but natural that
these villagers will be dying, and
they are dying like anything, and
they are suffering like anything. I
would suggest that a proper scheme
to facilitate medical arrangements for
the poor should be drawn up by the
Health Ministry. I know that such
arrangements would require finance,
and experts too, but I believe we can
do something in this regard.

Here, I might put forward one use-
ful suggestion. If it is not possible to
arrange for allopathic treatment in all
the villages, then we can at least
arrange for homoeopathic treatment,
for that is the cheapest treatment that
can be given in the villages, and that
is something which the people also
can afford to have. I can cite to you
the experience that we had in the
Purulia District Board When we
found that it was not possible to make
proper arrangements for the people
in general, we from the district board
started homoeopathic centres, and
appointed homoeopathic doctors and
supplied homoeopathic medicine. From
the statistics collected, we found that
at least 90 per cent. of the people had
takepn adavantage of those maedical
facilities, and they had some treat!
ment at least.

We have no treatment; we have no
medical facilities at all. We have

BasbEgat



nothing of the kind. We go the
quacks. We in the villages are com-
pelled to the quacks. If they

them. Let them at least feel that
they have been treated. This is a
long subject, but I do not want to
encroach further upon the time of
the House.

Shri Pramathanath Banerjee (Con-
tai): 1 do not want to speak about
medicine and hospitals, but I want to
deal with the general state of health
of the country. I know that the health
of this country is deteriorating. The
test is this. Our young men who go
to compete in the Olympic games on
different items generally get defeated
there. Only our hockey team has
come out successful Even their
standard is going down day by day,
and it may not be long before we
see them also defeated in the
Olympics.

Now, what is the cause of this? Not

least West Bengal has got a good
defeated
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the English poem, but their health treevorg T Wi ot amey ofY e fesrerr
gives cause for concern. Wha

bethecondiﬂondﬁlennnutyoﬁ et 1 e fiw et R § ot
girls if this continues? I think the forg eronror § fis weewr g g

State Government are taking some MY | off I FTT wew g

SqTRY 4, 37 & Wi W R §,
firdy fiem w1 ot 2ve & oY
Afeww Poofres §, sa § ok oy omor §
W g i agw wgdr ) o § 1 v
T I¥ TER & Yo T ¥ W
It oY o § | A sk e fie W
T fafreet qew ww o s € o
Nfoesifrmgrg I ogd
XgF A% Ao Swg 1 AT §, X W
TEw SwwT a7ay § 1 M 7g A e
§ gy W) & 1 ey ey @ i w
& 37 90 ft du ey 7y oyar g |

# 7 ¢® fqiE MY, o fie g0 g0
fafireze ¥ fiege ) o1 eweft §, agw
YT X 9T | TH 6 WKL TGT Lot ILCH

steps. But I feel that the Centanl
Government should also look into it.

I hope the family planning scheme
is going on. Someone spoke about it.
I have been told by one of our
experienced physiclans that generally
healthy fathers and mothers have
less children than weak fathers and
mothers. I hope if the health of
parents is improved, the burden of
family planning will also be removed
from the shoulders of the Govern-
ment.

I hope our young men and women
will be healthy, strong and robust so
that they will be able to shoulder the
various responsibilities awaiting them,
and we shall see a happy and healthy
country.

dfen s @ Wi (figere) ¢

wr efreT qgw, WY ] woAw A §
eq FarPrex age Wy gt §
T 3% WY e frPreT e s wrr AT
wyr wo gor § 1 ST T w1
fipelt wiftsurlt @ fisar § « smrd ox
towdt firfored) i v & wr W Wy nfes
€ 1 SR W7 7Y A A ATST WG O
gy adt e o a &
wg o §, 90 § 0t ft s aw
witfe gf Infie § fe wreer ot 5g of
st gIvnt N Haonfigwsm
#F wrgit fag o & ag gt Ana wv
et ww v @ R W N
figffawr it 9 qx A 32 fy vrr 937,
fore ¥ fpaiwace a9 ag WA
et avn d O figgenw w g
@ o fipgeam o WY qoot T §
e Y 3 F Wy ag Wi ey we

e 1 ¥ fin F wofy ey o o

oy s, ¥ gy & g gy iy Y

g A g § fe Twgard W & wifer
wfrew Ao § 1 for & g te o
ATE & WAIT MY 1 G 2EUR § W TS
& qwwar g f aTag WX W T A
I Y AR T A« &Y IR g )
¥ ware § o o 3w & s wfew
freite %1 7% grw &, forr w7 fie & ot
farss wer, @ ¢ feew o Y OF §,
et fag wra wrs ¥ §, v WA
7g e Y g 1 gAT e 7 Y ferfves
N e vy feard § | Q@ 0TS WY
FET aarwg €, afer o v v
ax s T AT 7 T Ty dan
T Y g A R T )

W B A% {oo T twd § oY gt
< fors a7 § fewsx fvow creT T
fir v W s panieeh age & wrT {1
& v qeet o gurTewTe d § P
T & awr gl e o, dfen &
qg Wk wor wiger § fis fipgeaw @
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o ¥ 7 o Y WA wfye fv Ay
fewry faws qrIeT AR & wwwn § )
ag g e § forer 3 ot ot o 36 4,
faw & woor syrow e W@ 4,
fow & oo ohr Qo Wi ® T
w2 € | T e | fame
forrs g @ W, CF & vt and
fogem & off & avdfy Wik cw &
wrer A FERX MR A ag
frandl |

fors wrar e §o0 & avey wqr o
TE8 § | 3 o e A &6 A W
fors frar | & gedte wa g fr farre
faew & a1q & feaw & ag g fe
ASAAT WTH LT A T TH THL.¥ g
% w6 abh & fay wy Gy &
gaar faar § 1 v w9 wrfRegqE
1 TG o FY X T W19 1 HIR ZFT0
fir 3u § faar § s or sqfem & v o
WIT L § <G ang e R waEa
A W1 & ©F 77 FwAT§ | WY
firdy gut fafaaresy gen & fag tfag
fir agT ® TST {51 3T WIATE ¥ &
o I ¥ g0 feadt vl § 0 o
fEg&™ ® W19 9T qAgd H T«
. Fiwt T FAZT ST 17 w41 F7
syt forarer e @6 g woge, ©F
rgw fedt ar OF Tt AT W)
farrdl wT awaT § | ¥ ¥ ST wqdr
ot fag o1 =Y g st 1 W ag
fawe w1 wrren < fafaet & Wi A
Y T §, ¥ fAC 6@ wEe o s
“§! FET | AW GT g¥ qfieews o
fenry wTOfY 39 § & wodY ar@ o
Lo

A ¥ x foid o “wr | 3w € @
I & WY T R T W fw gl
faferedt o xwg 7 "o o adft oot gk
g? &7 o Al Rfser o arw Y
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oFT AT AYr AW GAT 1 W wal §
e g Fror 61 wgar q g L wifas
wer st B Tadde 7w A aE
o JoTaT § | & WA g T dfiedy
AT F ST R SaTer Tar | fisq
WY | 3 3T % AT aPT T I |

Xg % qAfET o oW §, #
faf-&gr ®t garosanz “ar g e S WY
fam s Faga g § W
FTET Y Y TTH AT G § | I WG
wra fos s Frar gard &w @ i Y sy

WO N gIisaR T urfy
39 § ¥ wegarsy w1 fors § 1 faforsr
WA, CaA AT, TI WA,
HEH §, FTAC K, W7 1T gr #g,
i ® f 1 wgr am fe =g age aceit
a7 T¢ § | W8T Wy § I TTWT HT |
g v g1 AW
g% T TRYo T wre ¥ firm
Wi T | 47 T I Y 9§ wOq@ q
et § afe o aw § oed T &
waRaT § 58 9€ & % s e qfeww
fedis® AT HT QT P am
qe fadqE Tt &, formr & s e AW
qifHaTAE & TFAT R wid §, I3 W
fasd 3o feame & wff sy
5 3 & fa3 afews (efie ® Ak &
ared ¥ fear « & gefix v g fe
gt fiid 7 1 f fivo ForoRT W
fraye git 3% & o st AT W
wTh T 1 F gAY g i fggens
& we s afcrry w faddo &
oty & w1 far § wheww foelles & Al
9T | # 7% Ilte Ay v g o ag
€& & 7 fufer ity wore fafew gpRay
# o1 Ry T ) w1 ol g
fr w1e & AT & O T v
& | i W v Sy S,
€ VY § A e g TR
weiie § e R b wite W
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T § qarfas o fir fggema & a9 A
gea® fauds Ao =40 §1 W
w21 7 fore faaft, 3o # g fa,
geadfas ar gardr S ATAIA F
forem 7Y § Afer o1 3 7 =i fAan
qgT wiRary & @y faar 1 w|W
fergemfadt #1 qgees &1 @t w12
FHIT AT &Y | F 57 &1 0% geT
THIT FATT FT IATAT § F T GTAT
qrga g aife grew 1 amw g1 F fow
T i & fow T @ g 9FF AR A
IFFT FAT T A7 | FAZF @

“We are unfortunately not in a
position to assess the real value
of these indigenous systems of
medical treatment as practised to-
day as we have been unable, with
the time and opportunities at our
disposal, to take such an investi-
gation into this problem as to
justity clear cut recommendations.
Yet, with its present resources,
the western medicine, can only
provide a part of the country’s
medical relief. Not only this. The
programme projected by the
Committee on  Health Survey
and Development will take a
period of about 40 years to
provide full relief, and will
cost the country an immense
sum of Rs. 362, 99,00,000 non-
recurring and Rs. 601,82,00,000
recurring in the first ten years.
The ring and Rs. 601,82,00,000
recurring in the first ten years.
The Report of the Health Survey
and  Development Committee
gives the number of qualified
graduates and licentiates of the
Western system in 1941-42 as 47,
524 in the then British India,
which works out to one doctor
for every 6,300 of population. This
is in great contrast to one doctor
for every one thousand of popula-
tion in the U. K. This unsatis-
factory state of affairs becomes
all the more alarming when we
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served in each province per
medical institution, i.e. hospitals
and dispensaries put together.”

F 3@ F1 AT 777 5 747 wrgar
g, AT T AT 7T FT THAT F
fr 57 7 =t § & foroe steed 7et &
AT FTHAFT YL G AT AT T 7
i Pmamimiroag
aET ararE U § I WA T A Sy )
IEH AT AT FIE qISSE AT R ATE
qE FrAfET @ g 78 e frwer 9w
TH T TITIZ B WG FqAT | F gy
fe=2r T 74 stmar =mear, afey axdaw
230 FT T & AFAT 7 7 =TT OF
7gl 97 g AR aqifew fawerw
FI ggg I T ) AfFT T3 g9F 5 J72
g 77 833 ¥ qUAT @S 7 a7
AT AR FX frar $e= gfear
FEAT T ATAT e £ 98 97 A9
FEAT AT A0 1 & 7 F w7 A= g
fF o “ar & 77T 97 A gEAT T+
ST 3, 97 3 67 5 3uaT wdf s,
I 3w oF A faww gt F AR
afexer aEF %, 8T TF NI qA Gy
AT & WX FE T A v 784 £
fergear & faeew mmigs v ganay
# AT T IR F TR G #T 7q, 795
FH T FIT KT RIOTT A1 qFST
7E g 5 gd wie A anw
15 93 ¢ | F 3T A F AU g e ag
gfmar & orae a9 a9 argg o WK
AT A ALY A7 ST & Fgq F
AT ST TR AL TFTRT S | A
AT & I F &) g 9139 G 93 T
oY S FHHFT T8 AT TIAGTAT TET G
AT | AR O AEAT F1 oA gfEE
HIIF WHA I FT a9q T4l g g9
FT g TF AR S a7 0947 § o
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fiodt wart & wrqite foclt e
TP T 97 | oY wrer o v anE
t % ouk fewre aff f 1 & O dfen
wravge wiw oft ot g Ay WY fee o
W Wi § fe Wy aw andw W
wepe &, gk quw Y anfeferedt
umt wyn {1 o A Rawew & Wi
frr ot & A o IEET wqw w3
wr frft mt Fugie iAo
g wTiw # e w3 )
fra® Yo Fmelt § mfdw ¥ @
n & qwdt st & it § W
w e e e Wi New
W Ty WNEw A, aA g w0
Diwdifes w38 d aw AN
fet? g § 1 7Y Oy & svw g
fiv fra® wrfre qwre et § g Q%
stifeee & ferlt wifeat g ek F &t
W foidt & ey wan § £ agt T gOA
fawew #Y R & Wl v wWt W
At P 7 STy QT A )
s 3 gF qr d A dfewr W
fors farar 1 & O e ) A N
for oprge & ar dfer ST FO AT
forr ¥ @y fafaw wir dw Y w1
T } T A PUTCYE T T
v srr TR A TE war A ag
iy FAXM AT WX @ERE A
o age ¥ Y g Fre) W faer
QAT oyt v At ¥ fver 9T Wi
¥few xSt wr oawt § fe gt
Qe e Y ot gt e A wrw
qIWTRT | X¥ W T § g
oft sl gt § 1 3 Frarw g W
e § fie gt wrwex B Y R WX
wrgdfee faeew @ o SEwT 66
i v aft § s wrgde qv g
onte ¢ | et wg v fr ag e
aft e swerifiefos § 1 4 oo Yot

wor wen § 6 Yo WA, @

w3y wire wrdlt WA ¥ fawfodt 9
makite waefte W i § o g
™ § fs ol adw wr fedfewd
AR aT @ A IRy AP Andw
Wi gatfes feeer 9T ¥t &
w0 o wr § 1 & ag off we
fis gaeY wer W frar wnd ) M &
& wr woer faewe i vk won
wgar § | W @ o W R
wgd fs ww ¥ agr G Wi fewew
e o { or & gt dut ¥ qadfies
Ty A o< fewen e ay fer o
TH § | WA GREn qnd Y
Y FTH i were 3 e K
A5 rar AT WY Gl W EeY
g & forg o o wew Y it
arq orar 3wy Y firw a1 qe AW
w7 A wet v ey genfes
T e e ey S

o TR I AW A gy O ®
PR womn  fe gt e § v
W gudr Tand gefr § 1 o v wre
#r § Wi forrft wforw ¥ g ¥
syt Rt daxd R QO
ST aaT yre 39 ATfrr Y fak ook
e st vt it e §
WO H wrrT e § wer it e
Tt a1 e g ol
o Turiat i wfic aw &) srowy et
& St fis e o ff S we g
et Fvere mfaw § 1 2 v g
w fger g

ot fartho it (rwioh): Qe
&y ofr

‘fay sgT Tw wrlw oyt &
e wanw § & 5 &t
& wrg & ¥ e § o e wrple
® a1 ek o Qe W | e
oy § | e & wt ¥ pe www
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[ufer sex arw wrta)
iy, dfer & weerw 7, g
(T o Wil o

o & w@ N ¥ "k awT ag
ok & ¥ fad wn gwr § s fe>
arer ¥ Poié apec o age 3@ gwT o
Pt & wer vy wit v qx wqie
1 qrRwdz 3T o1 faw & ) wx wfr
yqEz w1 fas wrwn @ g we
I 78 fear w1 fod ot O
iz § N fowlt ow wrgia A aowft
¥ P WY et § 1 gy o aia o
# Y01 Wrw T wYT Fear wa AT
% wew ¥ g wgw g oo wed &
fafetr wvar & fear aar 1 @ RES
v wify o § {hf die 9wy
mmm #F faqd 05 ¥
war o AT § WK fad o ¥ 0w
T wRAr, gAe, pfeaidy e
feOth ¥ fad v mr § 00y 1
00 foaraat $ 9= A T T
BT YT qT RO W w EFT
AT §F AT F AR GEAT FT A6
g afer W AW o e gy & e wa Aq
WX v § €@ Al & 1 gy W
ut qwt § fiw foalew & A g7 a1y
T ST T I 97 T AT AT
% fq@&RY ®1 AT W ST AT TR
£ 7 & T Ty s o R
AT TS I EETE AT 1
A BT q7 iy GE A ST T wwAr
fie wrgdfew ST mew AH & 1
ax & § & arx F wxa & qgA e
f fe vt wrr o wrIfem W Wg-
ew Fefe g A & Y ) @
et o Qfedddt & Fag erafed
wa aft ¥ udi, W@ ey vafoge
$raw aff fed 3 1 e Frod W W

¢t Foivet o o e 8 W
‘Wi ox frd T8 qramprds i e
"t § fredt siifer o o gt &
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v AT AT § 1 X ot wor W g
fir g g wwdvons g § o
frd oY T wrforolf oY e & &
A5 e Posiow &7 e gw Al Y awer
wI9E T SrfEgar ey I F s
T4 wTgd | T T YETR O wET
¢ fe i ot oY T WA ¥ wfiT
urRHr we & fAd e g v
qfews & | WA WTOWY (A EWIX
FTEAT § A qg A ag aq ¥ &
w03 @, O% w1 & waed, e o
2w wRT, QA HTER UG + 9 oY
ATRT ITQEATAE 8Y 9397 | ITeAfeT
T ¥R T oA agn £ % e
TN NETTAAT & IJF§ Hyar IO
qet §, T grew @ AN waEr
I Ay TwAr dqwared fo FOAA
#irew ferm w1 w1y Arpwfes gom
W WY g IR WY 6T § ag
f ¥ ol aft st AR wer O
Y 7R AR WYy F T Faw A
fie St & faar dar fag g q 3
& aw TATAA AN A AE AN FOT
TAFTA TR EA g AT A A -
o frefis o7 wRET g9 1 e Ay
g A G § fA § G Ad Re
¢ FTQE FTAM  ITEH TT ATHT IS
S &7 T qTE AT 5[ A WS
7 | u frgemm & vdw AT,
AT ATEAT foc ¥YAT § W O
AT WA W7 wEEAr Y3 wwar
I WX gt @ Ay ¥
waET FBTACAL? & Yo fegramw o
qaTeAR da g feww  Contributory
Health Scheme v wgs w2 ¢
TA Tz r wwdey v oew fraré
fie TAdfaw ez WY famor Y oy
1 Qv wew 87 gy @Y fiw wg
forer forezw ¥ Wil (T AT WO )
¥ o wrgor ff v ww aw oY ke
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o arfordt <fr § Swey Pord fisar ol |
wx faeew S ae awat wope fearand
oy SYyoacwr oot far
ot W ¥T WY woa Wy fidr
wq qur aler Prwifad f§ qardar
¥ W7 A0 g Reezwa o e f
writ Wrfrwek Yeabgwd i g
fir finelt qw faeew &Y & sremgr faar
wrd | & wiger g fie oo o g wd
v § oW o §% faeeww W
o | WX O WY X AE W AE T
o o% w9 AnAw Ferwd feArs €
RIY B X AL A TET | wX AR W
war § fF W gt qfvAT B ¥ 8T
o o7 arkfaw &), N fr w W W
dara @, qO w1+ F ag T4
wrEar fE W A0 g 9% ar Ay
w3 &, AT T A N Oy weyr §,
wTfaeET £, I w7 w9nd o gAws
& 1 78 CF FAC T ¥7 T 7Y
§ W €@k fad ai W agw su
947 & ®T | WAL T F ¢ 3BT
gERT 0, A Qe A1, fgrd o=
A & vy, T 1 e 3ey
a4t § wwan §, 4 afsws qex §, £
o g ¥ q W ¥Ar 4 F wF
AT IR g fe i gfrmrs g dw &
frf qw wi ¥ 1 fag 15z Afeav T wa
& u B §, SEF 5w T I W
fat arX drwwz o Afeasw ¥ wa-
AT A T frar am, oY @ W .
¥& 1 A et 1 gt
NEINA der Srwfig ) o
W ¥ ¥ Tw firew w1 wORE &, 0
uy wt wfedwwe Tt 9T Farc i o
oo ¥ 1 T grer wg § fin g AR
o g & afve T gar
¥ Tt &Y Sfewdt X e o
W R A G X w1 e o §, A ag
firgraer ore<; § i o 3w oY ot el
X §, g I &Y agr N & wrg wwi
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wARF | T ¥ €Y oY oY wnéw @, ¥
Taq gy o ¥ e oo
¢td oz oot v wger § v W
Y ¥ arq AgaT Ay 1 Wi anaf
w1 wow fre o ¢, Wfer dfewer
O, faed S At ¥ g
R, wifraw A AT § 1 wE T
Wt 7ot & fis ¢ 3w & Wit By dfeww
wowg faar W

wifwg § 4 fed ot vt wow
g g e xw 2w o1 faficet qafy
o ©§ 2w w7 e WY, agi Aaw
g &, w9 wifed | et W Y
wegy w1k §, I Adf G wfgw,
¥feT A7 qard AR ¥ wmard, v wr
AT AET 4% #< faqr v wifig@

Shri Pattabhi Raman (Kumbe-
konam): It is admitted on all hands
that' we have to have more medical
colleges and more doctors in this
country. For this, we should have
many more doctors well gualified to
teach students, so that the numb-r
may go up. We are told that in the
second Five Year Plan, we need
80,000 doctors and we have now got
about 70,000 We may reach some-
where near that number in 15 years
time, but we have to allow for the
diminution of the existing strength of
doctors. Therefore, it is a growmg
need that we should have efficient
doctors well-qualified to take up the
work of preventing and healirg
diseases in this country.

Firstly, I wish to state that we
have fixed a very high minimum ss
the cost plan for the medical colleges.
I belhieve it is somewhere near Rs. 1§
crorves; that is the amount needed for
the medical coliege at Hubll. I de
not think it is necessary to build huge
buildings for the purpose of colleges
or hospitals. There are very many
big buildings in the former princely
States and also in former capitale
like Nagpur. In Nagpur we have got
a Government House, a secretariat, a
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High Court, etc. I would suggest also
that many railways and military
hospitals should be got up-to-date.
This, I would put as the first neces-
sity, so far as the building up of
hospitals and the technical personnel
is concerned.

I wish to state in this connection
that we must stop—I hgve no doubt
the hon. Minister will take steps in
that direction—destroying existing
institutions. I am referring to the
Lady Hardinge Medical College here
in Delhi. It has functioned very
effectively for more than 40 years and
students from all over India have
come and joined it. About 60 girls
are taken every year as against 1500
applications. I submit that this insti-
tution must be preserved and the
argument that we should not have a
wholly women’s college is unsound, at
any rate so far as North India is
concerned. Even in the United States,
there are colleges like this for girls.

The Directorate General of Health
and Medical Departments, used to
publish  health reports annually
giving out the data of the health
situation in the country. These
reports are of great importance and
they must be revived, if they have
been stopped. They must be available
at any rate to this House.

We used to have all-India services
like the old Indian Medical Service
and the Women’s Medical Service. I
would plead that if these services are
there, they will not only co-ordinate
the medical talent in this country,
but will also supply homogenity and
medical administrators with all-Indian
outlook and experience which will
counteract fissiparous tendencies found
in the various parts of the country.
Actually in the olden days, there
were many efficient doctors from the
south serving in north and vice versa;
I believe that we must plan realistic-
ally so far as medical personnel are
concerned. The attempt must be to
give some form of medical care to all
eas far as possible. I wish to add to
what fell from my learned friend. We
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must have auxiliary medical services
and for this the Government should
mobilise the services of acknowledged
Ayurvedic Vaidyas and Hakims, who
can be trained to serve as auxiliary
medical men.

There is frequent reference to the
need for doctors going to the rural
areas. It is very important. For
this purpose, we must have very
many rural dispensaries with a
modicum of modern epuipment and
drugs. Many of the doctors who go
to the rural areas have to maintain
households in nearby towns for the
education of their children and so on.
Actually while the doctors in the
towns get city allowances, the doctors
going to the rural areas lose it. They
should not be made to suffer in this
way for taking up such work. They
must be given an extra allowance for
going to the rural areas. They must
also have links with hospitals in
nearby towns and we must also have
frequent visiting teams of experts, so
that they will be kept trim and post-
ed with up-to-date knowledge.

There is always reference to the
importation of specialists in this coun-
try. I welcome such specialists
wherever necessary. We have great
need, so far as the proper utilisation
of these experts is concerned.

Shri V. P. Nayar (Quilon): They
charge high fees.

Shri Pattabhi Raman: I am not
referring to the charge; I am on a
different point. We have got many
specialists, but we find that a
specialist in opthalmology is being
transferred to the general side, or, an
E.N.T. specialist is asked to attend to
accident cases. If we collect statistics
regarding the mis-use—(misuse) of
specialistis, it would be very reveal-
ing.

Finally, there should be real
emphasis on preventive medicine and
treatment. I wish to refer in this
connection to the Pasteur Institute in
Coonoor, which I visited. I find it is

i
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one of the leading anti-Rabic institu-
tions in Asis and has frequently come
to the help of the Government. They
have recently isolated the influenza
virus and they have been given a
grant of Bs. 2500. This is a charitable
institution and a trust; the resources
are not enough for improving and
expanding it appreciably. Actually I
was astounded to learn that this insti-
tution would be able to supply 20,000
vaccines against the influenza virus
by August. This, I submit, is a drop
in the ocean. We need much more of
preventive care. From what I hear
of this epidemic, the second wave is
expected to be more dangerous 1n its
ncidence; and, there is a lhkelihood
of a third wave also. Therefore, 1
would submit that every care should
be taken to help institutions like the
Pasteur Insitute and Haffkine Insti-
tute and other institutions to which
reference 13 made 1 the report sub-
mitted to us by the department

The staff for these mnstitutions have
to be very carefully selected and they
must be increased. 1 am also aware
that there is a Virus Institute at
Poona I do not know what the
actual expenditure incurred on it 1is.
I find that an extensive survey is
being conducted mn this insutute by
eminent doctors from America and
they are determining the anti-body
levels of the blood population against
different viruses 1 sincerely hope
that qualhfied Indians are also being
tramned and they are given all
encouragement in the Virus Institute
at Poona 1 am not against importa-

am sure the Government will make it
a condition that each and everyonme of
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spent by Indians on drugs. There are
already some European and American
firms which have established big
concerns here and have taken Indians
into their management and organisa-
tion. There is an institute in Calcutta
doing some work. 1 am sure Gov-
ernment will take every step to see
that we become as self-sufficient as
possible 1n the manufacture of drugs.

PANEL OF CHAIRMEN

Mr. Speaker: Before I call upon
Shrimati Mamiben Patel, I have to
inform the House that under Rule
9(1) of the Rules of Procedure and
Conduct of Business, 1 have nomunat-
ed the followmng Members as Mem-
bers of the Panel of Chaurmen:

(1) Shr1 J. M. Mohamed Imam.
(2) Shr: C. R. Pattabhi Raman.

I request Shr1 Pattabhi Raman to
come and take the Chair.

DEMANDS FOR GRANTS-—contd
Mmuastry of Heaures—Contd.

The Minister of Heaith (Shri
Karmarkar): When are you lkely
to call me?

Mr. Speaker: The time was extend-
ed by one hour; that means the
debate will be concluded at 2.15.
How long does the Minister propese
to take?

Shri Karmarakar: If you allow me,
half.an-hour.

Mr, Speaker: He will be called at
145 1 propose to allow ten minutes
for every hon. Member. I find a

Shri Damppa (Bangalore): 1
thought you were allotting four hours
for this Minstry.
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for Education and five hours for
Health.

The following are the selected cut
motions relating to various Demands

under the Ministry of Health which
have been indicated by ihe members

to be moved,

No. of Cut

Demand No.
Motions

47 37

48 741, 742, 748.

49 749, 750,761, 782, 758, 760.
119 805.

Desirability of revision of wages of
officers and staff

Shri Tangamani (Madurai1): I beg
to move:

“That the demand uonde<- the
head ‘Ministry of Health® be
reduced by Rs. 100"

Proper aid to State Governments for
establishing Cancer Research
Institute

Shri Tangamani: I beg to move.

“That the demand under the
head ‘Medical Services’ be reduc-

ed dy Rs. 100"

Giving grants for development of
‘Stddha Vaidyam’ a system prevalent
among Tamil speaking people in
Madras Stote

Shri Tangamaul: I beg to move.

“That the demand under the
head ‘Medical Services’ be reduc-
ed by Rs. 100.”

Low grants given to Madras State

Shri Tangamani: T beg to move.

“That the demsnd under the
bead ‘Medical Services’ be reduc-
od by Rs. 100"
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Necessity of B.C.G. subsidy
Shri Tamgamani: I beg to move:

“That the demand under the
head ‘Public Health® be reduced
by Rs. 100.”

Working of health centres in N.E.S.
Blocks

Shri Tangamani: I beg to move:
“That the demand under the

head ‘Public Health’' be reduced
by Rs. 100."

Allocation for Family Planning

Shrl Tangamani: I beg to move:

“That the demand upder the
head ‘Public Health’ be reduced
by Rs. 100"

Relief to destitute and the poor

Shri Tangamani: I beg to move:
“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”
Need to expand pilot project for
influenza vaccine set up at Coornoor
in Madras State

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Public Health’ be reduced
by Rs. 100.”

Low allocation to Andhra and
Kerala States

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Public Health® be reduced
by Rs. 100.”

Kadambari Estate Cincona cultiva-
tion

Shri Tangamani: I beg to move:
“That the demand under the
head ‘Captial Outlay of the Minis-
%:ﬂm‘bore&mdbyll.
Mr, Speaker: These cut motions are

before the House.
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dfwf afwiw w@w (wre) .
e afiew, | W oGgAr WA
@ arary F fwen wgdt § s o
oifer Afewr o & wgAl & ferd

€ oo wor wfgg 1 IwF A
foge ¥ fordlt & wed wfaerd
wrfy § 1 W R T a A e
wggw s ¢ fn wgat & fad
dferw s N wrawwar § oA
feeeft & wma W gET FO &
qad ¥ 1 ooy AT fraew § i wm
@ FOY W EAq T/ | WR
gy QY @AY, vl W oaar
WY qar, N ¥gAt ¥ @O AT

ifews wroar ®Y wTH T@y A0 WiEy

agr 9 Ao ¥o Ho 71 3 forw
g ¥ 1 F At i w3y A
w1 5 & gt W 9 g q@ afr
faerre go7 ® fireclt & 5 o
#o o FT 9TF A WAL FUT KT
q7 A T G ERT | CEET W
w7 &, ag A & sy A a@en
TR § | IO g Ay o g

faaq ft wgz, M Tl
W T W FEL Ay
, & Tf ¢F% X ¥ @y
MY § TG W (T AP W
T T ¢ 1 a ag v
t % a¥ wawr ¥ o aw
T AHIEA Y A § a9
TEX ¥ g s 1 =y
oE og § fe cowr waw
7 qr ot el weu aw o @,

32459944
| ;,:3

11

ww | # et vl § PE o
Wi fam$ |

13.05 hrs.

[Sarx PatTasmz RAMAN in the Chair]

AT WY (edraeT w1 A wgr
o= fors fiear mar & ) oA & fad
R TE g @ @i e
o 7 3w @ g e ud I
fram g g ar e FT ¢ 9 fw
T o7 TR & 1 @Y sgiRw
Tear it &, 9EF IR W wgE
AT Ay FF fagaer T gy aY 3w
o aur fawre WY & WA ¥
9 97 Faw AT fagyor w@Ar
wfgg ot wgddr ¥ =gy wm @,
IAT Fevare o ) 1 fow o Twd
g agrpafa Y 3 sue S
JAF qF gy qwAT & 1 9 w faee)
W ag & il A A% ¥
FHAT § I W avg § ganfuw
TRTAAN G AT 1@ AN |
frdz s Wt g fe g W o
F1 QI AT Iy | Tg E N
imfigmya o
& amnr of g o ag v 1
wog wrafirdt & firsht g, Q¥ wrefira
¥ foreft g Forer Y Ed w1 Frerewdt
&, fegvt ot e fear § iR gl
T ¥ faww 7wy wex & Ok
w1 g oY fr & 1 9w A ¥ fea
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v wiford ot G e qgt et
t W< agt #wr @ 1 xfaw e
% v § fr N § ot o @ 8,
Tt gt § W sy o gt q et
¢ o xx am g7 W faewre Sifd
T N sy & I 1T wH W
e Wfeg

aaTafe wgEy, o Wt QW gRT
oy fear gad fear § wg o6
T wg fear gafs A oW A
Wit qgr gy w T 3 1 WA
W a7 w1 wae fear Juk fag
LU LB L il

Shri Nanjappa (Nilgins): Sir, 1 am
very glad that the Speaker has
repeatedly drawn the attention of the
House to the inadequate time allotted
for discussion of htalth problems For
Education, six hours were allotted;
for Community development, five
hours are allotted I wonder why
health 15 so badly neglected.

Health 1s divided into two depart-
ments, Medical and Public Health, In
these days when in the government
services so much talk about retrench-
ment, economy and austerity is heard,
1 wonder why there should be two
departments, one for medical services
and another for public health Can
this work not be done with cne de-
partment for both medical services
and public health® That would save
a lot of money One Director can
manage both medical services and
publhic health

I shall take up the Medical depart-
ment. Under this department, grants
are made to the State Governments.
First of all, take the T B clinfcs. A
provision of Rs. 30 lakhs was made.
In these days, these clinics are grow-
ing in importance X-ray sets are
mnstalled and treatment is given.
Nowadays, emphasis is laid on home
treatment, and health visitors are
appointed to visit patients in their
homes. In T. B. early dlagnosis is all

PRS-



ment become difficult. 8o, children's
wards and more clinics are opened, I
think in every district headquarters
hospital we must have these things,
but in the Budget a provision of only
Rs. 2 lakhs is made. I think this is

very inadequate.

I now come to a subject which is
under public health, that iz school
heslth and feeding. Last year they
made some provision and because
that was not utilised, they have made
no provision this year. Everybody
knows how important is the medical
examination of school children. One
should detect early their ailments and
it they are attended to and cured,
that will go a long way in helping
them. So, the medical examination of
school children is very essential and
for that no provision is made in the
Budget because last year’s amount
was not at all utilised.

Then 1 need not press the impor-
tance of feeding school children, that
is providing the midday meal at least.
A good meal in rural areas at noon
will be quite welcome to those child-
ren.

37 JULY 1957
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Then 1 come to & very important
aspect, that is more medical colleges.
A provision of Rs. 50 lakhs only is
made under this head. In one of his
statements in the Madras legislature,
Shri A, B, Shetty, the then Health
Minister of Madras said that starting
aone medical college will cost at least
50 lakhs, There is clamour for more
medical colleges, and so the provision
made is very poor.

Then I come to the upgrading of
departments in medical colleges. I
think some Rs. 6 lakhs were provid-
ed. There is so much need for specia-
lists and teachers also. There are so
many colleges where the real require-
ments of teachers are mot provided.
So, there is need for upgrading de-
partments in medical colleges,

Another thing 1 would draw your
attention to is regarding umiform
qualifications in these medical courses.
There are so many lesser qualifications
in other States. Madras has abolished
it long ago. Why should not the other
States also follow the same process?

Finally I want to say that we have
had so much of talk about influenza
even on the floor of the House. We
had one-hour discussion. I know the
Pasteur Institute at Cooncor have
prepared a vaccine, they have tried
it and found it to be very effective.
In the Budget only a provision of Rs.
183,000 is made. I think that is very
inadequate. We are also told that we
have a very severe form of epidemic
yet to come. So, the provision made
here is very poor. More provision
should be made at least in view of
the impending severe epidemic.
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[Shri Dasappa]

amount of calories and vitamins that
go itno the diet of the ordinary man.
Therefore, this is a very big question
which should not be tackled in any
isolated or perfunctory manner The
brain trust of the Ministry ghould
now think of a much more compre-
hensive plan to see that the health
of the people of this country improv-
es.

Young as I am, or old as I am, I
know there has been a perceptible
deterioration in the health of the
people of the villages. I do not reckon
it by looking at the urban areas. I
am referring to the rural areas where
I have seen a very sturdy peasantry
which it is difficult to see now. After
all, a country's independence depends
upon a sturdy peasantry, but unfor-
tunately their health is going down.
I would like the hon. Minister to tell
us how he 1s going to tackle this
rather deep, almost universal, prob-
lem.

1 consider that even more than the
curative aspect of his work, the hon
Minister must take up the preventive
aspect which itself necessiates the
provision of healthy diet for the peo-
pie of the country Even if you do not
take much care of the older people,
I think it is very necessary to make
a start right from the school-going
children or even right from the nur-

stage of the children of the land.
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allergic to indigenous systems of
medicine and virtual neglect of the
indigenous systems of medicine. I do
net think I should add very much
more to the vehement case that have
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been made out in favour of thess sys-
tems 1 can cite just one or two ins-
tances which are within my experi-
ence.

1 know of a case where a boy who
was hardly about nine or ten years
old had an accident as a result of
which he had developed a cataract in
his eyes Six months’ treatment under
one of the ablest opthalmic physicians
of the day gave him no relief. But it
was given to a cousin of his to take
him to a village, and within a month,
he was cured by the use of a gshrub-
bery plant; about nine to ten inches
length of that was cut at about four
o'clock in the morning, and dewy
drops from it were blown into the
eyes. And within a month, he got
cured completely. Why should we
allow this wonder-cure to be forgot-
ten, and why should no attempt be
made on the part of the persons res-
ponsible, to see that these benefits are
extended to others?

Then, I know the case of a boy
who was about thirteen years old,
but who was confined to bed with
rheumatism He could not get any
cure at the hands of allopaths. But it
was given to a Kerala physician for
a paltry sum of Rs 2|- to provide two
oils one to the body and the other to
the head; and there was no question
of drugging the boy at all. And the
boy got cured completely.

Then, I know the case of a person
who had some ear trouble. A lot of
puss was comung out of his ears. He
underwent treatment at the hands of
allopaths for about four to five
months Finally, 1t was given to a
v e woman to apply a wee-bit of
medicine twice on to the ears and the
boy got cured.

Then, again, there was ome who
was suffering from rheumatoid arth-
ritis. He was unable to get up from
bed. But it was given to s Kerala
physician to immediately rescue him
from the acute stage. Later on, at the
hands of that master physician, the
Father of the Nation, Mahstma
Gendhi, by fast-cure, he was sble %o
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take away 42} 1bs. of his weight, and
he got absolutely cured. As Bapu
himself claimed it, it was a rejuven-
ation process, which was set in
motion as a result of fasting.

i can give so many instances like
this, and let nobody suspect what I
am saying. I have quoted cased not
from outside this Chamber or this
House, but very much inside. If evi-
dence is required, there is Dr. Sushila
Nayar just behind me, who can testi-
fy to the case.

Shri V, P Nayar: Not now

Mr, Chairman: She was behind the
hon, Member

Shri Karmarkar: He continues to
speak under that inspiration.

Mr. Chairman: She 15 behind him
in spirit.

Shri Dasappa: [ would like to say
a word about the difference 1n
approach between the Indian allo-
pathic doctors and the foreign allo-
pathic doctors towards indigenous
systems of medicine. From my experi-
ence, I have found that the allopathic
doctars coming from foreign countries
arc more cager to learn from our indi-
digenous  systems than our own
Indian doctors. I am sorry I have got
1o say this but that is the experience
that 1 have had I know one Dr. Hai-
ley, a German Jew, who was in My-
sore, who was in close touch with the
Avuivedic Hospital across the road,
whereas none of the Indian doctors
was asg cager as the foreign doctor to
know about the indigenous system.

After all, we know that many of the
drugs that have come back to India
as patents are those which were manu-
factured from out of the pharmacoe-
pia of our country. The Germans took
our Sanskrit books, made a thorough
study of them, carried out researches
on them, and the result is that they
form the best drugs now.

So. what 1 would urge is that there
should de no kind of antipathy bet-

102 L8D.
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ween the various systems. I am not
saying in the slightest that allopathy
has no place; it is absolutely foolish
on my part, if I were to say that. On
the side of surgery, of course, there
is nothing to match the allopathic
system. But on the side of medicine,
I think there is a great deal to be
taken from out of the indigenous sys-
tems. It is, therefore, that I make a
very passionate plea that we should
give every encouragement to the indi-
genous system. How that is to be
done is a thing for the Minister to de-
cide.

It may be that his Ministry was a
little allergic to indigenous system,
but I hope he is not. But I may
caution him that he will have to con-
tend against very strong forces, hefore
he can overcome the Himalayan pre-
judice that has grown against indigen-
ous systems. I hope, however, that
the Minister, with his broad shoulders,
will be able to tackle these problems
very successfully, so that when he
comes before the House next year, he
will be able to render 8 more en-
couraging account of the work of his
Ministry.

1 must now race fast with a few of
the other points. I was referring sc
far to the preventive aspect of our
health problems People have spoken
about slum clearance and so on. But
wnat is the position of our villages
today? Each one of our villages, ex-
cept the ones that are looked after
very well 1n certain States, is a slum
or even worse than a slum. There is
nothing Dike dramnage, there is
nothing hike drinking-water_ facilities
and so on. I have not yet seen any
comprehensive programme or scheme
which the Mmistry has evolved in
order to tackle the problem of sam:-
tation, rural water supply and so oo
in these five lakhs of villages. Unless
we provide healthy surroundings,
how can we expect the health of the
nation to improve? That is absolutely
impossible. So, I plead for a more
comprehensive approach to this prob-
lemm of rural sanitation.
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In regard to the manufacture of
drugs, I would say that I agree with
many of the hon. Members who have
spoken earlier and said that crores o!
rupees are being drained out of our
country. On drugs and medicines only,
not including surgical apparatus, we
had spent a sum of about Rs. 7 crores,
in 1940-50; in 1950-51, it was Rs, 10
crores, and in 19§1-52, it was R.. 15
crores. As to what it is today, I have
not been able to get at the idtest
figures, and, only the Minister will be
able to say. We have had various
committees and commissions to go into
this matter, and their reports are alsc
available before us For instance, there
is the report of the Pharmaceutical
Enquiry Committee of 1954; then we
have the report of the separat~ panel
of the Planning Commission on this
matter in 1856. All these reports arve
there, but I wonder, to what purpose.
I would, therefore, request the Mir-
ister to implement those recommen-
dations a little more vigorously than
before.

I must agree with regard to the
steps to be taken for family planning.
I am one of the foremost believers in
family planning, and unless that is
done now, it does not matter how
much production we make, it cannot
keep pace with reproduction. So, it
is very necessary that we must resort
to family planning on a more univer-
sal scale.

As regards nursing, I would verv
much like the non-official agencies
like the one which the hon. lady
Member who preceded me said,
namely the Kasturba Trust, and so
on, being, given the fullest encourage-
ment and help If Government were
to step in, the trouble will arise about
fair wages, mimmum wages, and
strikes and so on

I will be surprised if nurses also
begin to strike. What will happen to
the country if they do 80? Therefore,
it i far better to encourage non-
official agencies as far as possible
They can manage it on much smaller
scale of slaries than an official
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agency. So I would plead with the
Minister that non-official agencies
should be encouraged as much as
possible.

Mr. Chairman: Dr. Samant Sinhar.
There are two or three more hon.
Members to speak and then the hon.
Minister has to reply. So I would
request hon. Members to reduce their
time to even less than 10 minutes.

Shri Karmarkar: The Minister was
supposed to start at 1:45 p.m. and was
to conclude by 2'15 p.m. Of course,
1 am not anxious to take very much
time, but it the House wants to have
a reply to all the points raised, I
must have time.

Mr. Chairman: The Speaker an-
nounced the list.

Shri Karmarkar: The Speaker also
announced when I should reply. Of
course, I am not peevish about the
tume, but certamnly to do just honour
to all the points raised and in fair-
ness to hon. Members, I must have
time to reply.

Shri V. P, Nayar: He can reply in
five minutes

An Hon. Member: We must hsten
to the Minister also.

Dr, Samantsinhar (Bhubaneswar):
First I must congratulate the Health
Minstry on the steps they have taken
to eradicate the malaria menance in
our country I come from a constitu-
ency which, about ten years ago, was
full of malaria People in that consti-
tuency were suffering so much from
malaria that they were unable to per-
form their daily duties. When malaria
begins to visit a certain family man,
it soon spreads to others in the family
and also to other families and there
would be none to serve the patients.

I am also a private medical practi-
tioner and during the last 8 years, I
find that m that area the incidence of
malaria has been reduced, and even
doctors in that area are now handi-
capped in their profession because
malaria was the source of every
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disease in that part of the country. So
1 must congratulate the Ministry on
their taking practical steps to eradi-
cate the disease which was prevailing
mn a virulent form there.

But the Ministry should see one
thing. After the eradication of
malaria, bed bugs trouble has become
too much in places where DDT hss
been sprayed. Of course, I do not
know whether DDT has any effect on
these bed bugs, but I know there are
villages where people cannot sleep in
the night due to bed bugs, and they
think that due to the spraying of DDT
the bed bugs have increased. So there
must be some investigation to know
the actual cause of this trouble.

My constituency is full of filaria
and leprosy. I come from Bhubanes-
war in Orissa. You know that the
people of Orissa are poor. About 1
per cent of the population are suffer-
ing from leprosy and yet no steps
have been taken to eradicate the
disease. Leprosy is not a disease as
such, but it is caused more or less by
deficiency of vitamins. We know that
due to want of proper balanced food,
people suffer from this disease. So
unless proper diet is supplied and
nutritional standards are raised, the
disease cannot be fully eradicated.

Next to that, there is filaria. Noth-
ing has yet been done to combat this
disease. I hope Government wonld
lock into the matter and take steps to
eradicate this disease also.

Next to food, the most important
thing is water. I know that in villages
there is no water to dring. All our
plans are very big and we say so
many things, but the actual benefits
do not reach the people. If people
cannot get even a drop of drinking
water, what is the good of all our
plans? The people do not understand
it. If the people should think that
they are under a democratic form of
government and their country is now
independent, they should at least get
drinking water facilities in their
places. Otherwige, our independence
won’t be of any help to them.
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u I AT W o @ @ S AT
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& feam oy 3 g7 ¢ 2y Wy A-
¥ § 3w woiw foomer ST §)
3 gz Qe fear, ~—sgririfer
Vit amdly §) Fwgm g e
A AT AT AT AT § IGH HRT
ey @ wfas w3 foray g ) AT
T TR A

q sy F Ty AT g g Fe sy
#{ET & N §R A7 wgr § 37 0T frarT
Wit o dgadt O grae g & ATy
qvy Jugvartaat & arq gaadt o1 gfor
gro oy w8 1 W it fawent wpfataeT
w2 & afewfal ook i fy,
I A WA A |

Mr. Chairman: The Minister.

Shri Tangamani: May I request the
fhon. Minister to refer to the points
raised in the cut motions?

Shri Karmarkar: I shall deal with
them.

Shri Tangamani: Also Siddha
Vaidya prevalent in Madras.

Skhri Karmarkar: 1 shall deal with
all the points raised by the hon
Members subject of course to the limi-
tation of time.

Shri Sonavane (Sholapur—Reserved
—Sch. Castes): B8Sir, on a point of
information, between 1 and 2:30 the
hon. Members are expected to have
their lunch. The reply from the hon.
Minister during that period would not
‘be proper. He may reply after 2-30.

Mr. Chairman: A time-limit waas
fixed and it has been extended ¢to
three hours. We have already passed
that three hours. So, the hon.
ter should reply. We must have
Dbenefit of the Government’s point
view from the hon. Minister in reply
to the various points reised.

14 hrs,

Shri Somavane: The conven
<hat no important business is
iransacted during this period

aEE
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therefore, the reply of the Minister
should be given only after 2-30 as I
consider the reply of the Minister as
important.

Shri V. P. Nayar: Those who want
to hear the Minister should be here
sacrificing their lunch.

Mr. Chairman: The only point is
about quorum. There is no restriction
anywhere about a Minister giving his
reply during this hour.

Shri Karmarkar: In any case, the
hon. Member has no case because he
is present here and has not gone for
lunch.

Shri Sonavane: 1 am not very keen.

Shri Karmarkar: Mr. Chairman,
Sir, I must confess to a sense of diffi-
culty in trying to do justice to the
points raised by hon. Members in this
house. All of them are, I should say,
important, but in view of the time
available to me I should just like to
invite the attention of the House to
the more important points and skip
over those that are relatively less im-
portant.

Now, to take the last point, I find
that the hon. Member who made such
a fervent plea for the bhangis just
now is not there to listen to my
answer to his point. He must have
rather exerted himself on that per-
formance, and must have gone out to
have a little coffee or something like
that.

Shri Sonavane: That is why I said
that the Hon'ble the Minister should
answer after 2-30.
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Shri Karmarkar: I am very happy
that after what I have said, he has
returned to the House. I was just
trying to meet my friend Shri Bal-
miki's point, because he was rather
passionate about it, and I was telling
the House that I find frem the proceed-
ings that are before me of the New
Delhi Municipal Committee, that Shri
Balmiki himself was present along
with four or five others on behalf of
the sweepers. When these points
were discussed on the 18th July, 15
of the points were conceded in the
sense of their being considered or con-
ceded straightaway. e Commiftee
was not able to accept two points, and
some one or two points were forward-
ed to relevant authorities for consi-
deration. I am not able to.go into
these points. Ultimately, we, s0 far
as this Ministry is concerned, come in
a general way with regard to local
bodies by way of co-ordination, very
very generally, much less than in the
case of health, in the co-ordination of
their activities and, therefore, I re-
gret my inability to go into the merits
of the question.

I am sorry that even after Shri
Balmiki represented the case of the
sweepers so ably at the meeting of
the 18th, at a later meeting right
when the meeting was going on, the
hunger strikers began their strike. I
cannot go into that question at all, the
authorities concerned will be able to
look after that.

Shri B, K. Gatkwad (Nasik): What
was the decision taken at the meet-

ing?

Shri Karmarkar: It will take an-
other ten minutes to explain, and ten
minutes is half the time allotted to
me. 1 assure my hon. friend that I
will go through these five or six pages
with him immediately after I finish
=y reply.

Shri B. K. Galkwad: I want to know
the decision which the Municipality
has taken in regard to the hunger
strikers.
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Shri Earmarkar: I do not know
that decision because, ultimately, the
people who have gone on hunger
strike, have to take their decision re-
garding the hunger strike.

Mr. Chairman: I think the nation
would be more interested in the Minis-
ter's answer to the general points
raised in the debate for which there
must be an effective answer from the
Government.

Shri Karmarkar: Thank you very
much, Sir, for this guidance.

After the points which I thought it
was necessary to touch upon in view
of the vehemence of the hon. Mem-
ber's speech, I shall now pass on to
some of the important points. I am
happy that a reference has been made
to the malaria control programme. I
am also happy to find that there has
been a sense of appreciation of what
has been achieved. In fact, the House
will be interested to know that, ulti-
mately, in such matters statistics are
by and large true; one cannot go to
every case of suffering from malaria.

We find, for instance, after this pro-
gramme came into existence the an-
nual incidence which was about 60-7
million in 1953-54 came down to 412
million in 1954-§5, to 19'3 million in
1955-56, and I presume that the pre-
gramme has progressed further, There
has been an all round report of pro-
gress in this direction.

There have been & few complaints
also that D.D.T. has been less effec-
tive, that inspite of D.D.T. spraying
in some places malaria mosquitoes are
still to be had. Now, there iz a
scientific possibility of mosquitoes
growing immune to D.D.T. or any
other material that might be used, and
it is with that apprehension that we
are thinking of what is known as
Malaria Eradication Programme. But
there are no frightening symptoms at
the present moment. The work has
been going on and the progress that is
being achieved is also being maln-
tained.
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With regard to that programme,
what has been contemplated is about
200 unuts of operation operating in the
whole of the area where malaria 1s
very largely prevalent Out of the 200
units that have been allotted till the
end of the period of 1856-57 including
the umts already allotted, the actual
functioning units are to the tune of
165 75

The malana programme 1s one of
the programmes, thanks to the co-
operation of the people also, which 1s
claimed to have had a good deal of
success Our examination also has
shown that A sample area was taken
for spleen examunations In that area
fight against malaria was going on
even previously to our taking up the
intenmified national programme The
programme that was gomng on was
from 19486 It 1s a happy feature to
know that as against the spleen rate
of 722 1n 1946 1t came down to 8 7 1n
1950, 09 1n 1951, 03 m 1852, 02 1n
1953, and during the years of 1854 and
1955 the examinations show that the
spleen rate was zero per thousand
This has been i1n the North Kanara
District which was taken for a sample
examination Another area chosen
was m Shimoga District, and to make
a long story shoit, there again the
spleen rate was found to be infinitesi-
mally small

This shows that this malarna control
programme has been a fairly good
success We are hoping that the
States will take up the programme as
vigorously as before We are also
hoping that it may be possible, with
the assistance that has been coming
from various orgamsations, lke the
TCM and UNICEF, for us to take up
what may be known as the Malaria
Eradication Programme, eradication
not to an ideal extent but to an ex-
tent that 1s possible, that 18 to say,
go on exteinunating the possibihties
of malaria to the largest extent poss:-
ble and thus try to exterminate the
disease or the possibilities of that ail-
ment altogether

Something was said about filana,
which, though in its incidence is only
to & more limited areg, 18 a very
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dreadful disease in 1its effect Some
tume back 1L was estimated on a rough
scale that about 25 million people are
those who might be exposed We
have had a scheme for that Out of
42 units that have been allotted to the
various States, 35 are included in the

provision The budget provision made
1s for Rs 103 14 lakhs

Something has been said of differ-
ent areas [ must deny myself the
pleasure of referring to various areas
For 1instance, Kerala 18 one of the areas
where the people suffer from intensive
filaria 1 am quite sure in my mnd
that <o far as finances permut, whether
1t 1s Kerala or any other area, as
regards the malana or filarna or any
such genecial programme that we have
taken up 1n our hands, we shall be
very happy to do all that we can to
co-operate with the States m combat-
ing the various diseases

1 would just touch on the pro-
grammes about tuberculosis We have
given 1n great details in  the report
what we have been doing with regard
to tuberculosis This 15 8lso an enemy
that has to be fought vigorously Omn
4 rough estimate, about 5,00,000 people
must be dying every year by TB In
the 1deal state of things, if we are to
cure all of them, we must requre
4,000 chnics, 5,00,000 beds, 15,000 doc-
tors 50000 nurses and 10,000 other
health workers Figures hke that
obviously look impossible of achieve-
ment, looking to our resources Of
course, we have been trying to meet
the situation as best as we can. I
will content myself with a few figures
For nstance, regarding the number of
hospitals and the hke, as agamst 124
hespitals 1n 1955, we had by the end
of December, 1956, 135 hospitals; as
aganst 166 clinics 1n 1935, we had 185
chnics by the end of 1956, as aganst
140 wards, we had 130 wards, as
agamnst 16,827 beds in 1985, we had by
the end of 1956, 22,300 beds Now I
<shall not enter into details about the
programmes, but it 1s our intention to
establish a TB. clinic in almost every
dastrict and also help private institu-
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tions which have engaged themselves
in this work

Somethung was said about leprosy
also That 1s another large problem
we have to face I will just content
myself with saying that the pro-
gramme has been briefly explained in
the report and that we shall be very
happy to take any possible steps that
can be taken In fact, it 1s found
more feasible to treat a case of T.B
But with regard to leprosy, expen-
ments are being carried on, we have
to go slow because the drug that 1s
bemng used 1s also bewng used on a
partly experimental basis and unless
we are sure of our mund, 1t 1s no use
hurrying forward

Something was said about medical
education Government are aware of
the shortage in the number of institu-
tions For instance, as agawnst 30
colleges 1n 1850-51, we have at the
present time 44 colleges As against
2,500 students admitted previously, we
are now adnutting about 3,500 students,
but still the existing number of col-
leges are not able to satisfy the re-
quirements of the country We are
told that as against 70,000 doctors that
we have, at present, even with the
proposed addition of 12,500 doctors in
the second Five Year Plan, we shall
still be short of the required person-
nel of 90,000 doctors We have tried
to utilise the amount placed at our
disposal by the Planning during the
second Five Year Plan period and we
have been able to help new proposed
colleges 1n Bhopal, Kanpur, Calicut,
Ranchi, Jamnagar, Jubbalpore and
Hubli, m addition to the college that
fas been strengthened in Pondicherry
I wall not repeat what has been men-
tioned in the report, but under this
head, 1 am sorry to tell the House that
‘we have been enormously handicapped
by way of fund. In fact, there have
been a few demands from some of
the States for starting new colleges
and we will gnly be too happy to help
them if finances are available

It will not be necessary for me to
dwell at length on the points raised
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regarding the awaliary health work-
ers and the auxiliary nurse-midwives.
I come to the water-supply scheme for
which, to my regret and to the regret
of my Ministry, it has not been found
possible to make the full provision this
year In fact, for thus year, we had
asked for a budget allotment of Rs, 15
crores and we had hoped to get about
Rs 10 crores, but we have got only
Rs 5 crores The country has been
passing through a period of strain and
I am qute sure what has been said
in the House will be helpful to the
cause of water-supply I am not quite
despainng, I am qute sure that my
esteemed colleague, the Finance Minis-
ter, will be able to help us more than
what he has been able to do till now
owing to the stringency of finance In
any case, 1 agree entirely with the
view expressed m the House that
water-supply schemes for supplying
the needs must receive fairly a high
amount of priority 1 do hope that it
may be possible for the Finance Minis-
ter to help us with a Little more
money

Shri C. K. Nair (Outer Delhn): 1Is
Delhi included 1n this?

Shri Karmarkar: Delli will be
provided for I think the provision
made s to the tuneof Rs 1 crore; they
are asking for Rs 2 crores and my
hon {riend knows as much or even
a little more than I do about it In
any case, the case of Delh: 18 receiving
the attention that 1s due to it

Shri Thirumaias Rao (Kakmada):
Delhi stands on & different footing

Shri Karmarkar: I should not ke
either to agree or to disagree

Another important subject 13 this, 1
am sorry I am not able to do justice
to that subject, it is very important.
Hon Members of this House know that
for sometime past, we have found it
possible to help institutions of indigen-
ous medicine, whether ayurveda,
unani, homoeopathy or nature cure;
lest I should forget the sidha type of
medicine, of which my hon., friend
here was very proud, I may say that
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we have circularised all the State
Governments to send theiwr proposals
regarding assistance to various types
of indigenous medical institutions and
if the Kerala Government would send

Shri V. P. Nayar: Madras Govern-
ment,

Shri Karmarkar: I thought it was
from Kerala, Anyhow, 1t does not
matter to us from what State it comes.
1t the Madras Government supports
that scheme for helping any institution
carrying on either research work or
practice work in the sidha type of
medicine, we shall be very happy to
encourage them

This 1s a question whuch has arisen
on the floor of the House and it is
bound to amnse in future also. Instead
of giving the figures as to the amount
of aid we have been sble to give 1n
the past or we propose to do in future
—the figures are found in the proceed-
mgs of the House and in the report—I
should just like to dwell for a brieft
moment on the policy of Government
m this matter, because what we shall
be able to do depends on the resources
that are available to us, but in what
direcion we shall proceed depends
upon the policy which we have to
pursue For historical reasons, allo-
pathy has commanded the pride of
Place till now. On account of histor:-
cal reasons also, possibly on account
of want of State patronage, possibly
on account of the fact that people
have taken to the new system of allo-
pathy, possibly on account of all these
reasons put together, the ayurvedic
and the other systems of indigenoua
medicines had fallen into & sort of dis~
use. Perhaps part of the credit of
the systems of indigenous medicine
going to the wall was due to a large
number of people whom, for want of
a better phrase, we may call ‘quacks’,
People who are said to be pandits, but
who are not, and possibly also due to
the elabarate method of preparation
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with us either in the theory or prae-
tice of indigenous systems of medicine,
all that knowledge should be utilised
for that purpose.

1 feel that the general attitude—
and that 1s exactly the attitude of
Government—m a case hike this 1s
that we would not do well to deny
ourselves of the advantage, or deny
people the advantage of any system,
whatever you may call it. Ultimately,
ayurveda mreans the science of Lfe.
The science of life 1s the same for all
time Our ancients beheved in the
science of life; they wanted to prolong
Life, they wanted to make the people
healthy; they went along with therr
researches; they achieved results,
Long before allopathy was born in
the whole of our country nulhons
and mlhons of people were
treated by resort to the only system
of medicine available then, that is the
ayurvedic system All people were
not cured, nor did all people die, on
account of this system.

Modern science has also progressed.
and in our passion for the past, I
wish we do not forget the justice that
is due to the present. People who
are ailing do not care as to what medi-
cne is used; they want to live, they
want %o be cured. It will not comfort
& man who is dying if he knows that
it 13 the ayurvedic medicine that will
not cure him, or the allopathic medi-
cine that will kil him. He is not in-
terested in either of these. The ailing
man is particular about finding a cure
for his aiment, call it by whatever
name you will. And if all these
systems fail and if another system
gave any relief, he will welcome that
system.
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people we would hke to take advan-
tage of it We do not go by labels

Ultimately we cannot gainsay the
progress of science Surgery has made
advances The other day a friend of
mune told me that there i1s an ayur-
vedic method of removing the teeth
There might be an ayurvedic antisep-
tic But when a man puts in his
mstrument and takes out the tooth
the Vaidya may remember the Ayur-
vedic God Dhanvantr: and the modern
man may remember some western
doctor But taking out of the tooth 1s
the same

I can well understand that the
medicine that you apply may be ayur-
vedic But what 1s the ayurvedic
method of taking out the tooth® 1
have not known an allopathic method
of breaking bones or curnng the
broken bones There are different
methods But ultimately let us adopt
the method that 1s best and effective
That has been the attitude of Govern
ment

It 1s true that during the last one
hundred years and more allopathy has
made much advance Now we have
tried to devote our attention a lttle
more than before to the indigenous
systems of medicine There again we
are confronted with a two-fold prob-
Jem One 1s the diagnosis—the kapn
vayn pith method and the other 1s
the remedy It does not matter to
me what method you adopt

On the remedial aspects, what we
have been doing is this At the Jam-
nagar institute we are having pati-
ents trcated purly on the ayurvedic
method and then we have asked al
lopathic men to keep a check Some
casualties are bound to happen in any
system We are subjecting the whole
of the medicines, so far as it 1s possible
for us to do, to a test, with the ulti.
mate idea of adopting what 1s best
The conflict in the systems will conti-
nue till the end The kaph, vayu,
pith man will continue to stick to his
behef, the modern man will have all
the methods of examination, X-ray,
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and all that. One mught be a symp-
tomatic treatment, the other might be
an analytical treatment But we have
no partialities in the matter Suppo-
sing either of these can bring effective
rehef, we shall be happy to adopt

It 1s a fact that in so far as modern
scientific progress 1> concerned, Gov-
ernment defnitely hold the opinion
that if there is someilhing tangible,
they must keep to that Therefore it
15 that we have to proceed a lttle
cautiously It 1s not a question of
having faith in either method Gov-
ernment have no blind faith m any
method Therefore we have taken to
this experiment at Jamnagar Institute,
where we have all doctors We have
put 1n the purest ayurvedic doctor, not
contaminated by allopathy We want
the modern medwune doctor to take
out the best from ayurved

This contioversy 1s bound to go on
in any case for the next five or ten
vears I am not sanguine that in a
short time this controversy will close

I have already exieeded my time I
will take a few more minutes There
15 also a great controversy now going
on on which the ayumedic pandits
themselves are divided whether to
take to an integrated system of teach
mg of ayurvedic medicines or a sepa-
rate system Some pandits hold that
immediately vou allow modern medi-
une to come and there 15 an integra-
tion, 1n the ayurvedic man develops
an nferiority complcx and what he
does later on 1s that he practices
modern medicine masguardmg as an
avurvedic pandit This subject 1s
bristhng with difficulties To chinch
the point 1t 1s not that we are show-
ing any patronage to either <ystem
At the same time we have to take care
of the patients

Today the dufficulfy 1s this I fart,
someone as well equipped and cultur-
ed as anyone of us, gave a quiet solu-
tion to me He said the best solu-
tion appears to be that for all minor
ailments which do not endanger life
I take to ayurveda, if there is anything
cnitical about life, I shift my faith to
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modern medicine That 13 hug safe
method; there might be athers too who
mght do hkewise

So, this 1s a subject which has to be
approached with a sense of responsi-
biity and Government are doing all
that 1s possible under the circum-
stances If there 5 more money we
shall be happy to give more money
There 15 no question about that But
this 1s a subject 1n which Government
do not take the view of patronage,
that we are doing something patriotic
because we are patromising ayurveda
We are doing what is necessary for
the common citizen

1 have no more time to devote to
the subject, otherwise I would have
liked to go into details If at any
other time an opportumty arises, I
would like to dwell on this subject I
may content mysel by saying that the
research experiment that we have
undertaken in this matter 1s yielding
fairly good results and 1t may be
possible for us to process it further

Something was said about the mm-
port of drugs The House will be
happy to know that we are actually
producing more and more drugs For
mmstince the value of indigenously
produced drugs 1s about Rs 45 crores
and what we are mmporting 1s about
Rs 12 crores and maybe in the near
future we mav be able to reduce that
also to a greater extent

Shri Dassappa: What year is that”

Shri Karmarkar: You may roughly
tnke 1t as the present position May-
be these figures are six months old,
but we are not allowing anything to
be 1mpoited for the next three months
This may be the average for the last
three or four years

The present production of perierthin
15 about 18 million mega wumits and
plans are in progress to increase the
production to 40 mullion mega units.
Efforts are being made for the pro-
duction of streptomycin. As the
House knows the capacity of the DDT
tactory is about 100 tons, it 1s propos-
»d to increase it to 1,400 tons
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Shri V. P, Nayar:
question?

Shri Karmarkar: Question at the
end

May I put a

Shri V. P. Nayar: 1 have a difi-
culty When we mmport medicines and
drugs we are aliowed to mmport them
only from countries the pharmaco-
poeia of which has been accepted by
us Other countries are offermg drugs
at very much cheaper rates Do we
have any proposal before us by which
we will accept the pharmacopoeia of
such countries so that we may get
cheaper drugs here?

Shri Karmarkar: To cut the time
short, I shall reply to this pomnt on
another occasion

Something was said about Rauwol-
fia Serpentina It 1s a good pomnt. It
was known as sarpagandm in our
Iiterature It was used mn cases of
hyper tcension Its use was re~dis-
covered again There 1s a firm
Bombay which I should not name
which was making a drug from rau-
wolfia serpentina these seven or eight
years and we used to earn a good
forcign exchange from that That
invited the attention of foreigners
They have gone further I am told
that a European firm has been able
to 1solate an element which s differ-
«nt from the elements that they have
found hcre or elsewhere 1 do not
exactly recall the name of the ele-
ment But 1 am happy to tell the
House that mn bulk this medicine has
been manufaciured here and 1s being
exported

Shn V. P. Nayar: That 1s only
reserpine No other alkaloid 1s ex-
tracted from rauwolfia serpentina m
our country

Shri Karmarkar: If I go on correct-
mg the errors of my hon fnend, 1
will have to spend the whole of my
time here

Shri V. P. Nayar: If you take my
information, you can cut short the
time
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Shri Karmarkar: We have receiv-
ed a complaint from the Health Min-
ister of Bombay about the shortage of
AP.C.. We shall look into that in the
context of a second wave of influenza.

Something was said about the law.
The law is there. I need not make it
clear, what power we have under the
Drugs Control Act, the Food Adulter-
ation Act, etc. I think it will be un-
necessarily teasing the House by tell-
ing what they already know. N

There was one point arising out af
the observations of the hon. Member
Pandit Thakur Das Bhargava. He
was perfectly right. It is necessary to
provide medical facilities in the vil-
lages. But, difficulty is a difficulty.
Doctors like to stick to the cities. Any
villager who comes to the cities likes
to stick to the city. Many of the city
people refuse to go to the villages
because there are no conveniences.
Therefore, it is that we are thinking
of this plan of having a primary
Health Centre for every 66,000 of the
population, in these community pro-
jects and N.E.S blocks. That is the
first scheme in that direction. It has
been partially worked out during the
First Plan. We want to open centres,
I think, about 2000, under the Second
Plan. I should also say that this is a
very modest attempt, because ulti-
mately,......

Shri Tangamani: How many cen-
tres have so far been opened?

Shri Karmarkar: I have got all the
figures here. The proposals are for
opening 2,000 centres in all. I am not
able to lay my fingures at the moment
on the information. I have got it here.
I shall give it to my hon. friend.

As 1 was saying, this is in fact a
modest step, because untimately one
centre for 66,000 people is neither

_here nor there. That is obvious. But,
it is the beginning of what I should
consider a rather revolutionary pro-
gramme. Because, ultimately, suppose
we want a centre for every 5,000 or
10,000 of the population, we have to
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' begin somewhere. The idea is that

these centres will serve the primary
needs of the people that it is intend-
ed to serve. We shall place some
vehicles at their disposal. In afy case,
it will be a good start for the villages
to have 2,000 units in the rural areas
to serve the population whicth you
possibly serve. I am aware of the fact
that one unit like that cannot by any
means adequately serve 66,000 people.
But, still, it is a definite step in the
right direction. I am quite sure that
the States will fully like the idea and
work it out. It is also up to the peo-
ple to make the best of such centres.
Because, unless there is the awaken-
ing of the people, for whom such
such centres are intended, the best
possible benefits could not be had
from them.

I am sorry, I have not been able to
cover even half of the points that I
intended to cover. One of the points
that was made by my esteemed friend
Shri Dasappa; I should not like to
overlook. Ultimately, till now, much
emphasis has been laid on the cura-
tive aspect of health problems. We,
as a country of 370 millions now, are
beset with such large problems.
Thanks to mal-nutrition which is
largely prevalent, thanks also to want
of necessary aids, we have thought it
proper during the recent past to con-
centrate our attention more on the
curative side than on the preventive
side. There, again, wc are beset with
difficulties which are the creations of
our economic conditions. Ultimately,
a well fed man is less prone to dis-
eases than an ill-fed man. I should
imagine that half of our present ail-
ments is due to mal-nutrition.

At the moment, I should like to
clear a point made by the hon. Mem-
ber, Shrimati Maniben Patel, She
asked, when we producing sufficient
skimmed milk, why do you import
from abroad. What comes from ab-
road is by way of aid, by way of sup-
plementing the resources of the coun-
try. What comes {o us readily, I sup-
pose, we should utilise,
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Apart from that, I think there has
to be a large effort at what you might
call rationalisation of our food habits.
I am sorry tc say that along with
many good things that modern civi-
lisation has brought to us,—the so-
called modern civilisation—some bad
things have 2also come. One of the
things that it has brought is partly a
good sense of standard of life and also
a false sense of standards of life. I
am aware of the fact, as this House
is aware doubtless, that during the
past 30 years, comparatively people
have been earning more than what
they used to earn 30 years before.
But, they spend less on their food
and other necessities and cloth bud-
get than on other things. It is some-
thing dismal to imagine that in spite
of the progress, the way in which we
are going is partly responsible for our
health conditions. In such conditions,
I wish we do our best to tell our peo-
ple, especially the poor people,
because they are the most vulnerable
part of our population, to work hard-
er, earn more and to make their con-
ditions of life befter, to give their
children more by way of food than
by way of anything else.

I do not wish to say much about the
urban classes, because they can better
look after themselves. But, many
suffer under a sense of false notions.

- Apart from what we are able to pro-
- vide on the curative side, as in the
case of hospitals, public health mea-
sures, etec., I wish we concentrate the
attention of the population on the pri-
| mary duty that they owe to them-
’ selves, to their childen and to their
families, that they must see in so far
as possible that nutrition comes first.
- Because, ultimately if our country is
- to be rid of all the ailments, we have
to devote attention to the nutrition
of the country. That is the sin under
ich we are suffering, in spite
the other things we have got,
greater production and greater
‘national wealth and all that.

The other thing is that, we as a
ation are rather careless in what is
mown as co-operation with public
th measures. We, as householders,
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many a time, content ourselves as
having done our duty by cleaning our
own houses and throwing the entire
dirt in the dust bin of our neighbours
I would like the co-operation of ths
House in this matter. All of us here
have got our own areas and we have
to tell our people this. Ultimately, we
owe a duty to our constituency. Apart
from raising questions here and try-
ing to answer them from the Treasury
Benches, there is a greater duty that
we owe to our constituency. We
should tell our people about this.
From the way in which even my hon.
friend Shri V. P. Nayar smiles, I am
quite sure that this is a proposition
which carries conviction.

I regret very much that I have had,
under compulsion, to skip over many
points. I plead I am guilty. I may
take another opportunity to inflict
some more explanations and some
more points. Lastly, to conclude with
a note about Delhi, I almost agree
with my hon. friend who referred to
Delhi.

An Hon. Member: We were not al-
lowed time.

Shri Karmarkar: Otherwise you
would have -made things worse for

 Delhi. Delhi needs much attention. I

am sure that when all these munici-
pal units come together under one
Corporation, at least we will have

“some one to hold responsible for the

sanitary conditions in Delhi, and
things will improve better. Other-
wise, without saying anything un-
comphmentary to Delhi, if a choice
were to be given to me, I would pre-
fer to stay far away from the city, at-
least till a Corporation comes into
being, somewhere  outside Delhi
rather %han in Delhi itself. That is
neither here nor there. We are al-
ways prepared to co-operate with the
health authorities and do the best we
can. :

I must apologise to you, Sir,
because for the last ten minutes, I did
not look at you lest I should be
checked. I wanted to do at least the
minimum by way of discharging my
duty to this House. Therefore, I took
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the cue from the friend who came up
to you and whispered that the time
is up. I thank the House for the co-
operation so far as the Health Min-
istry is concerned. We may err, but
we shall never be found wanting in
co-operation. We are always prepar-
ed to learn. There is much we have
to learn and there is much that: this
House has to teach us. Only for us to
learn and the House to teach, it re-
quires a far greater study than what
we have been able to do till now. I
am qute sure the House will be con-
vinced that I say this as one of the
House, and if all of us put in our
effort, I am sure, as some hon. Mem-
ber hoped, that within two, three or
four years we may be able to achieve
better results

Mr. Chairman: Now I shall put the
cut motions to the House.

All the cut motions were put and nega-
twed

Mr. Chairman: The question 1s:

“That the respective sums not
cxceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the Pres:-
dent, to complete the sums neces-
sary to defray the charges that
come 1in course of payment
during the year ending the 3ist .
day of March, 1958, in respect of
the following heads of demands
entered 1n  the second column
thereof: —

Demand Nos.—47, 48, 49, 50 anu
119"

The motion was adopted.

[The motion for Demands for Grants
which were adopted by the Lok Sabha
are reproduced below—Ed.}

Drmanp No 47—MiNisTRY or HEALTH

“That a sum not exceeding
Rs. 7,686,000 be granted to the
President tn complete the sum
necessary to defray the charges
which will come in course of pay~
ment during the year ending the
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3ist day of March, 1958, in res-
pect of ‘Ministry of Health’".

DeMaAND No. 48—M=eoicAL Sgrvices

“That a sum not exceeding
Rs. 2,26,43,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1988, in res-
pect of ‘Medical Services' *,

Demanp No. 49—Pusuic HraLt

“That a sum not exceeding
Rs. 5,35,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1958, in res-
pect of ‘Public Health’'”

DimMaND No 50—MiSCELLANEOUS EX-
PENDITURE UNDER THE MINISTRY OF
Hearvtn

“That a sum not exceeding
Rs 60,56,000 be granted to the
Prewdent to complete the sum
necessary to defray the charges
swh'ch will come 1n course of pay-
ment during the year ending the
315t day of March, 1958, in res-
pect of ‘Miscellaneous Expendi-
ture under the Mmmstry of
Hcealth'”

Divianp No. 119—CAriTAL OUTLAY OF
THE MINI1SIRY OF HEALTH

“That a sum not exceeding
Rs. 5,89,68,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1988, in
respeet (o ‘Capital Outlay of the
Ministry of Health'”.





